
MINUTES OFNORMS COMMITTEE (NC.7) OF
PLASTIC & RT]BBER PRODUCTS'

MEETING NO.1O/AMr8
(mLD ON 21.03.2018)

TJNDER THE CHAIRMANSHIP OF
SHRI S.B.S. REDDY, ADDL. DGFT

Meeting No. 10/87-Nc-72018 of NORMS coMMrrrEE (NC-7) deeting wirh .cheprer 39 end rl{)
of rrc @s) code' held on 21.lllt20l8, under the chairmanship of shri S.B.s. Reddy, Addl. DGFr,
Dire.tont€ General of Foreign Trade, Departrnent of commerce, Udyog Bhawan, New nehi-ttoott.
Following officers aftended the Meeting:

1) Shri Nand tal, Consultant, DIpp
2) Ms Chitra Shama, Dy. DGFT
3) Shri Ashok Chander Bha( FTDO
4)

2. Following are the decisions of the Norms Committee after detiberation and RA concemed shall
take consequential action as per Foreign Trade Policy/procedures:

¨ AL CASES

Subjcct: Rrtiflcltlor of ltrput Ouiput Normr .8rln follorin8 Adyrrcc AuthorizrtloD No!.

SI No Advance AuthoHsation Dated RA F No
1 0310812225 30032017 03/94/040/011767AM17

2 0310813029 0305.2017 03/94/040/00093/AM18

0310814286 28062017 03/94/040/00256/AM18

4 0310814538 11072017 03/94/040/00282/AM18

0310814539 1107.2017 03/94/040/00283/AM18
6 0310814540 11072017 03/94/040/00291/AM18

Decision : The committee considered the request of the firm and decided to incorporate the following note in
respect ofthe above mention Advance Authorizztions:-

Value reshiction applicable for Rubber Chemicals & Mics. Chemicals as given 8t S.N.8 (2,&3) of
General Notes For All Export Products Groups of HanCbook of Procedures (Stsndard Input -Output
Norms)

RA mry takc conrequentLrl rctlon at per Policy / ProccdurB.

%

Case No.A‐40 M71B●lblgLll● Indu8trk,
Ltd.

HQ R N● 01/87/50/294/AM18/
DES‐VII

Strtu:
ApproY.d

NC N● .:10/AM18
Dated:21.03.2018

Adv. Lic. No. alld Date
0310814539 dated ll.o■2017

RA F.No.03/94/040/00280/AM18
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NC No.:141/AM18
Dated:21.03.2018 0042181 dated 16.02.2017

SuりeCt:MOdnc3■ 0■ ln the description of lmpOrt ltem orAdv● nce Authorlation No.5211XM2131
dated 16.02.2017.

Decision:翻hc∞mmittcc considcrcd the casc as per agenda and d∝ ided to dcFcr the mattcr

Subj€ct: Requcat for recoNidemtlon of thclr care for lirrtion of rdhoc normt.

Decision 3 The Committcc considercd thc rcqucst ofthe Iirm and dccidcd to approvc Adhoc Norms as under:

EXPORT ITEM QTY
1 0ヽ/Micro Round Conttner 250 ml wlth LID 15364 Kg

2ヽⅣ  Micro Round Contalner 250 ml with LID 15364 Kg

EXPORT ITEM QTY
I POLYPROPYLENE RESN/GRANULES 16132Kg
2 POLYPROPYLENE RESNGRANULES 16132Kg

RA moy tske comequenthl rctlon rs per Policy / prccedurs.

SubJect; Requcst for correction of Advance Authorizrflotr Numbcr ond dltc ln thc rubject

Dccisiotr: Thc Committcc considered thc re4ucst of the firm and dccidcd to com.t Advanc€ Authorizrtior Numbcr as
0310483881 dated 26.08.200E in thc subject in thc Minutcs of Norms Committcc VII Mccting No. 2 lvhich was hcld on
23.05.2016.

Case No.A‐42 Ivr/s Metro Valves HQF.No.01/87/50/0001/AM17/DES‐
VII

Status:

Approved
NC No.:10/AM18
Dated:21.03.2018

Adv.Lic No and Datc

3210077850 dated 04 04.2016
RA IL 、ヽ32/24/040/00045/AM16

Case No.A‐43 lvlls Jain Irrigation Systems Ltd. HQ F.No.
01/87/162/00127/AM15/DES‐ VH

s6tus:
Approvcd

NC No.:10ノAM18
Dated:21.03.2018

Adv Lic.No.and Date
0310483881 dated 26 08.2008

RA R No.03/83/040/00298/AM09
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Case No.A‐41 4/s Drrhmcrb Rubber
lndurtrler I\.t. Ltd.

HQ R No.01/87/50/0034/AM13/DES‐
Ⅶ I

Status

Deferred

RA R N●.5224/040/0073/AM17



ヘ

subject: Requcat for corrcctloD of Advrncc Autho zrtlon Numbcr rnd drt. in tbe rubjcct

Dccision: Thc Committc.c considcred thc rcquest of thc firm and dccidcd to corrcct Advancc Authorization Numb€r as
0310511433 dated 13.03.2009 in the subjcctg h thc Minutes of Norms Committe. VII Mccting No. 2 r hich was hcld on
21.05.20t6.

SutteCt:Fixatio● OF adhoc mormg in respect of Advance AuthorLntion N● .t1310815117 dated 10.0&2017

Decislo口 :Thc Commitee conside ed the case as per agcnda md d∝ idcd thatthe d‐ 耐ptlon oFexpO″ import items and
quantity of adhoc nonls flxed in respcct of Advance AuthoJレ ation No 0310815117 dated 10 08 2017 by Nonns
Committcc‐ VIIin lts Meeung No 7 whch was held on 21 12 2017 may bcrcnd as undcr:‐

Erport Item Quantlty ln kgs. Import ltcm Qty recomneDd for crport
of I kc. of crDort Droduct

Articles made of PVC
Resin

l kg PVC Resh 0 970 kg

Plasticし,r 0.080嘔
RA mey trko consequeDthl actlon r! pcr Policy / Procodurer.

Subject: Fintion of sdhoc norms ln respect ofAdvrnce Autho zrtion No.0310E15473 drtcil0l.09.2017

Decision : The Committe€ considcrcd the casc as pcr agenda and dccided that thc description ofo(porrimport itcms ard
quartity of adhoc noms lixcd in rcsp€ct of Advance Authorization No. 0310815473 dated 01.09.2017 by Norms
Committce-\y'Il in its Mccting No. 7 which was h€ld on2l.l2.20l7may be rcad as und€r:-

Erport Item Quentity in kgs. Import Itcm Qty rc3omtnctrd for cxllort
of I k!. of crDort Droduct

Articles made ofPVC

Resh
l kg PVC Resh 0.970 kg

Hasttttr 0 080 kg.

RA mry tekc consequentirl rction rs pcr Policy / Procedure.

蒙

ASHOК CHANDER 3:lAπ
Foreun Trade DeveopmentOfr"r
Diredorale Ceneral ofForetnTrade

Mhidry orCor merce&lndusw
Udyog Bhawan,New Delhi

Case No.A‐44 WsJ滅■■■gation Systelns Ltd HQ F.No.
01/87/162/00123/AM15/DES‐ VⅡ

Statlls:

Approved
NC No.:ll1/AM18
Dated:21.03.2018

Adv Llc No and Date
0310511433 dated 13 03 2009

RA F.No.03/83/040/00563/AM09

Case No.A‐45 lvlls Responsive Industries Ltd., HQ FoNo.
01/87/050/00205/AM18/DES‐ VⅡ

Status:

Approvcd
NC No.:10/AM18
Dated:21.03.2018

Adv.Lic No alld Date

0310815117 dated 10.082017
RA F.No.03/95/040/00390/AM18

Case No.A‐46 M/s Responsive l■ dusmes Ltd., HQ F.No.
01/87/050/00213/AM18/DES‐ VII

SbnJs:
Approvcd

NC No.:10ノAM18
Dated:21.03.2018

Adv.Lic.No.and Date

0310815473 dated 01.092017
RA F.No.03/95/040/00435/AM18
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C●se No.A‐ 47 Mys Arkema Chemicals hdね

Pvt Ltd
HQ R No.
01707/WIXlulrAM18/DES‐ VII

S― :

DeFerred

NC No.:ll1/AM18
Dated:21.03.2018

Adv Lic.No and Date
0310815064 dt.0803.2017

RA F.No.03/94/040/1111354/AM18

subjcct! R.tlllcrtion of Input output Nornr rgrlnrt Advrncc Authorlzrtlo! No. Gll0gl505a
dr 0&08.2017

Decisioo: Thc Committcc considsrcd the cas€ as pcr agcnda anrt dccidcd to givc pcrsonal Hcaring to thc fina with
tcchnical and production penions who arc wcll vcrscd with thc case.

subject: Rrtificrtion of Input output Norms rgrlnit advrnce Autborlz.don No. 0310gl45g7
dt 12.07.2017

Decision: Thc Committcc considcrcd thc casc 8s per agcnda urd decidcd to giyc pcrsonsl Hcsring to thc fum with
tcchnical ond production pcrsons who arc wcll vascd wilh thc cas€.

Subject: Rrtifrcatlon of Input Output Norms rgalnst Adv.Dce Authorizrdon No. G'10813393
dt t&05.2017

Decision: The Committc! considcred thc casc as pcr agcnda and decidcd to givc PcrsorEt Hcaring to thc lirm with
techlicsl 8nd production pcrsons who are wcll vcrscd with thc casc.

Subject: Rrtilicrtiotr of Input Output Norms rgrlnrt AdvrDcc Authorlzrtlon No 0ill0tl30t9
dr 05.05.2017

Decision: Thc Committc. considered the casc as pcr agcnda and dccidcd to givc Pcrsonal Hcsrirg to thc firm with
technical aad production pcrsons who arc wcll vcrscd with thc casc.

一

NC No.:ll1/AM18

Dated:21.03.2018 10814587 dt 12.072017
F.No.03/94/040/00277/AM18

Case No.A‐49 M/s Arkema Chemicals hdia

Pvt Ltd
HQ F.No.
01r8770W00227′AM187DES‐VII

Status:

DeFerred

NC N●.:10/AM18
Dated:21.03.2018

Adv.Lic No alld Date

0310813393 dt 18 05 2017
RA F.No.03/94/040/00140/AM18

Case No.A‐50 M/s Arkclna Chemicals lndia

Pvt.Ltd

HQ R No.
01/87r4HVOo226/AMl留DES‐VⅡ

Status:

Deferred

NC N● .:10/AM18
Dated:21.03.2018

Adv.Lic.No.and Date

0310813089 dt 05.052017
RA F.No.03/94/040/00074/AM18
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Case No.A‐48 ″ヽs Arkema Chemicals lndia

Pvt Ltd
HQ R No
D1/87/m00229/AM181DES‐ MI

Status:

Dererred



10148832 dt 17.01.2005

Subject! Rcqucrt for rmendDcnt lo the qurntlty Of erport ltem.

Decision: Thc Committcc hcard thc re!,rcs€ntativcs ofthc firm during Pcrsonal Hcaring and dccidcd thar firm may providc
thc dsra ofthc psrticular bstch ofthc cxport made.

SubieCt:Requ"t ror gnnt Or higer quanliti"oflmputs,

D∝
"lon: 

¬に cOmmittec heard thc representttvcs ofthe ttm dmng Personal H“ 直ng and attr mIIsid―g the Ч漬能 n
submissions submlted by the Flm in rcspect Of their wNage,Oommittee decided to approve following adh∝ ‐

EXPORT ITEM QTY IMPORT ITEM QTY

PVC LAM田喘 TヽED
FLEX 5201X10KG

l UNDYED/UNBLEACHED
POLYESTER WARP
KM llLD FABRICS(RAW
LIATERIAL FOR
MANUFACTtRNG FLEX
BANNER)(INDUSTRIAL
USEl

11205510k8

2PVC RESN 213923 50kg

3 TATNIUM D10XIDE
(Ti02)

12733 50kg

4 CALCIUM CARBONATE 132428 80kg

5 Dl‐OCTYL P― ALATE
(DOP)

71307 80kg

6 0PTICAL BRIGHTNER 101 90kg

7 EPOXIDIZED SOYBEAN
OIL

6112 10kg

8 BARIUM CADMIUM
STABILIZER

12937 30kg

RA mry trkc cotrtcquatrthl .ctlo! lr pGr Pollcy / Proccdurar.

Case No.A‐52 M Qrex Flex Pvt.Ltd HQ R No.
01/8770M001135/AM187DES‐ VⅡ

Status:
ApproYcd

NC No.:ll1/AM18

Dated:21.い_2018
Adv Lic No and Date

5210042156 dt 30 01 2017
RA IL No.52724/040/00065/AM17
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Case No.A‐51 M/s Lloyd lnBul● 4o口8 ⑩ di→ HQ F.No.
D1787/1HVl11256/AM05/DES‐VII 軸̈NC No.:ll1/AM18

Dated:21.03.2018
RA F.N●.05/24/040/1X1538/AM05



Decision: Thc commit&c hcard thc rcprcs€ntstivcs ofthc lirm during Pcrsonal Hcaring ad sftcr considcring rhc nrittcn
submissioDs submitted by thc firm in rcspect of thcir Export ltcm-Formul*cd Epoxy Rcsin commlacr dccided
to approve following adhoc-Doms:-

Case No.A‐53 M/s Atul Ltd, HQ F.N● .
01787/W00277AM18DES‐ VII

Strtur:
Approvcd

NC N∝ :10/AM18
Dnted:21.03.2018

Adv.Lic.No.and Date
5210041909H口|・d2605.2016

RA F.No.
52/24/040/00012/AM17

SubJcct: Fkation of adhoc normr ln rerpcct of Advrncc Authorlzrdon No. s2lm4l909 drtrd
26.05.2016

Erport Itcm Qr.trtity lr kfr Import Itcm Qty rccooucld
for crpon ol I 18.
of crDort Drodoct

Formulated Epoxy Resin 650000 kg Basic Liquid Resill

(YD128)

552500 kg

RA mry irkc conlcquutid rction $ pcr Policy / Procrdurcr.

Crse No. A-54 M/s Atul Ltd" HQ R No.
01/87/050/4D275JAM181DES‐VⅡ

Strtur:
ApproYcd

NC No.:ll1/AM18

Dated:21.03.2018
Adv.Lic.No.ュ nd D●te
5210041908 dated 26 05.2016

RA R No.
52/24/040/00011/AM17

Subject I Firatlon of rdhoc norms in rBpect of Advrnce Authorlz.tlon NG 52llp4l90t drt d
26.05.2016

Decisionl : Thc committcc hcard thc rc?rcscntativcs ofthc firm during Pcrsonal HcariDg atrd Effff considcring thc rrittcn
submissiors submitted by the firm in rcspoct of thcir Export ltsm- Solid Epoxy Rcsin committcc dccidcd to
approve following adhoc{lonns}

Erport ltcm Qurndty ltr kgr. lDport Itcm Qty racoEElod
for crport ol l kg.
ofrtDorl Drodlct

Solid Epoxy Resin 500000 kg Basic Liquid Resin

(YD1281

375tXXl聴

RA Ery trkc cortcquctrtirl rctiotr rt pcr Policy / Proccdurcr.
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File :01/87/050/00559/AMl 7/ IIRLA File :Ol tgstolotootslt etttn t )ffi

No/Datc:10/87・

1/2017

8 BaSed on the technical coIEunents of DIPP l田 mished vide Letr No。 7ノ4112017‐TSV/
.l2.20l7,the Committee approved following adhoc norms:

mry trkc conscqucntirl rction er pcr Policy / Proccdurcr.

EXPORT ITEM QTY IMPORTITEM QTY
Para Wcb- Reinforcement
webbing strips made up of
yarn, LLDPE and
masterbatch

4532270 Sq.Meter(645907.4kg) 1.Yam 316842 kg

2.LLDPE 315902 kg

3.Masterbatch 13161.712 kg

Online Cases

No.:37r10/87‐ ALClr2017 y Name:DODIA
ABLISHMEM

File:01/87ノ050/00527/AM18ノ File:03/94/040/00245/AM13/

脚 翼:鰍訛鵬
鰤面stry『
:調器鷺鳥踏P

No/Date:10/87‐

1/2017

1.03.2018

: The Committce considered the case as per agcnda and decided to approvc Adhoc Norms as undcr:

Qty rcconncnd
for crport of I kg.

CLOSURESIN VARIOUS
SIZES.NET CONTENT:1)LDPE
GRANULES cILM GRADE):48572

KGS.
2)IDPE GRANULES(INDICINEOUS):
H535.850 KGS.3)CRCA SHEET(0.30
MM THICKNESS)(INDIGINEOUS):

607.150 KGS.

LDPE GRANULES
(FILM GRAD助

510C10.600 kg

rction rr pcr Policy / Proccdura.

No.:30r10/87‐ ALC1/2017  !IParty Name:PORUS        IIMcct No/Date:10/87‐
lurionaroRrEsP'y.rLTD lx-cttzon

―
―     |

Filc:01/87/050/00520/AM18/ IRLA File:09/24/040/00226/AM18/‐

The Committee considered the casc as per agenda and dccidcd issue deficiency lettcr to thc
for submission of thc following information.

Technical descriptions/spccificationg pcrccntage composition (by wcight) ofthe products to bc cxportcd.

lb) Detailed manufacturing process along with technical justification for wastages claimed at each stagc and each of
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3■se No.:32/16だ 7‐ALClr2016 Party Name:MACCAFERRI
BNVIRONMNAL SOLUT10NS
PVT LTD

smtus:

亀pproved

RA

ｄ

“
　
ＯＶ鰤
Ⅷ

Lic.No/Date:0310814371

'0.06.2017

Erport in kg.

RA mey tekc conscquentiel

師̈
LicoNo/Date:0910065400

29.08。 2017



rcquirEd in thc manufacturing proccss.
Chcmical name, Technical specifications of itcms proposcd to be imported.
Whether the scrap generated in the process is bcing rcuscd or not. If not the tecbnical justificstion for its non-usc
fumished. If the scrap is being sold, the sale valuc/commercial valuc may be indicated.
Materid bdan∝ indiding dculative stament Ofthe requn― entofeach ofttm for manufacm ofmぬ OfexPort

ASHOK

覧鱒Iよ麓贔DredOrate ceneral

m管
躙盤ぽ鴇聖謂

No。 :39r10/87‐ ALCl′2017 No/Date:10/87‐ ALC1/2017

Flle:01/87/050/00529/AM18/1RLA Flle Lic.No/Date:0310816266
:03194t040t0M80/AMl8/ lll0.l0.20l7

r: The Committec considercd thc casc and decidcd to rpprovc on rGpcrt Uuir ledhoc Norms) basca on the
of the NC Meeting No. 10187-ALCll20l6 held on 28.09.2016 urd rccommcnded as undcr:

Expol PH 322 Poly€ster Polyol

RA mry tekc conrequcntie! ection rr / Proccdures.

Mcet No/Date:10/87・ ALC1/2017

File:01/87/050/00530/AM18ノ |IRLA Fllc
:03/94/040/00523ノ AM18′     |127.10.2017

The Committee considered the case and dccided to rpprovc adhoc norms as undcr:

)OPE Sioplas Compound
1000卜rr

2. Tri Mcthoxy Vinyl Silane

RA mry tekc conrcqucntirl rction er pcr Pollcy / Proccdurcs.

No.:41/1087-ALCll2OlT jlParty Namc: KKALPANA llUect NolOatc:l0lE7- llStetur: Approvcd
IESINDIA LD   IALC1/2017

File:01/87/050/00531/AM13/

: The Committee considered the case and decided to

63/0- P P Compound
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じ A File

03/94/040/00527/AM18/

Lic.No/Date:0310816599

27.10.2017

rdhoc as under:

EXPORT FEM IMPORTITEM

648 Resin 162



(COntaining 25■/‐ 1%
Polypropylene`し 75+/‐

1%Talc)
2.Talc 486

RA nty tekc conroqucntid rctlon rr pcr pollcy / procrdurca

No.:38710/87・ ALC1/2017
YMER SYS羽 BMS PVT.LTD

File:03/94/040/00373/AM18/File:01/87/050/00528/AM18ノ

1.10.2017

on: The Committec considered the casc as per agenda and decided issue dcficiency lettcr to thc
for submission of the following information.

Technical descriptionVspecifications, percentagc composition (by weighQ ofthe products to bc cxportcd.
Detailed manufacturing process along with technical justification for wastages claimed at cach stagc and each of

required in the manufacturing proccss.
Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. Ifnot the technical justification for its non-use
furnished. If the scrap is being sold, the salc value,/commercial value may be indicatcd.
Material balance indicating calculativc statcmcnt of thc rcquircmcnt of cach of item for manufacturc of cach of cxport

Name:ASLA CELLULOSE

Fllc:01/87/050/00540/AM18/

No/Dare:10/87- ;lsutur: Approvcd

Fne         lLお.No/D■α03108168H
:03/94/040/00620/AM18/    :106.H.2017

The Committec considered thc casc as pcr agenda and based on technical commcnts of D/o C&FC
OM No4`011ノ 84/2012‐ PC‐II dated 21.07.2014 the following Adhoc Noms are approved:

EthyI Cellulosc(Industrialノ

Phama Grado

No.:11″ 10r87‐ALC1/2017 11Party Namc:SHAKUN

Flle:01/87/050/00604/AM18/ File:34/24/04C1/00199/AM18/

In: The Committee considered the casc and decided to rpprovc on rcpert bruir (Adhoc Norrrs) based on
of the NC Meeting No. 21187-ALCllzO14 held on 20.08.2014 as under:

ASHOK

棚 潔 :鮒躙躙
M面執り『棚 嚇鰈
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reet No/Date:10/87‐

tC1/2017
:1.03.2018

Strtur:
Dcfcrrcd

Mcet No/Date:10/87¨

也 C1/2017
21.03.2018

Itetur:
lpprovcd

しic.No/Datc:3410043588

)6.11.2017



7*ro Halogen Flame
Retardant Compound

l. Ethylene Vinyl Acetate @VA) Copolymer

2. Linear Low Dcruity Polycthylcnc Granulcs (LLDPE)

RA mey trkc conrcqucnthl rction er pcr Policy / Proccdurcr.

No.:10″ 10r87‐ALC1/2017

Fllc:01/87/050/00594/AM18ノ

10.11.2017

Fllo:13/24/040/0∞36/AM18/

: The Committee considcrcd the case as per agcnda and decided to call from thc firm bifurcation of import
ofitem No.l with

No.:48r10/87・ ALClr2017  11Party Name:KRISHNA
ANTIOXIDANTS PvT. Lm. lAI,CttZOn

Fllc:01ノ 87/050/00538/AM18ノ Fllc:03/94/040/00611/AM18/ ,No/Date:0310817010
13.11.2017

The Committee considered the casc as per qgcnda and decided issue dcficicncy lcttcr to thc
for submission of the following information.

Technical dcscriptionVspecifications, perc€ntagc composition (by weight) of the products to bc oeortcd.
) Dcailed manufacturing prcoess along with rcchnical justification for wastages claimcd at cach stagc and cach of

required in thc manufacturing process.
Chemical name, Technical specifications of itcms proposed to be imported.
Whether the scrap gencratcd in the process is being reuscd or not. Ifnot the technicaljustification for its non-usc
furnished. If the scrap is being sold, thc salc value/commercial value may bc indicated.
Material balancc indicating calculative statemcnt of the requirement of cach of item for manufacturc of cach of cxport

―
瀾
「
―
∃

File:34/24/040/00213/AM18ノ ILic.No/Date:3410043634
14.11.2017

Thc Commitee considcred thc case as per agcnda and decided to give Pcrsonal Hcaring to the firm
and production pe$ons who are wcll vcrscd with the case.

Fllc:01/87′050/00606/AM18/

ASHOK C
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Party Name:PACIFIC BULK
BACS PRIVATE LIMITED

Иeet No/Date:10/87‐

咄 C1/2017
21.03.2018

Itetuc:
Dcfcrrcd

$tetuc:
Dcfcrrcd

Case No.:116/10/87‐ALC172017 Party Name:Ⅵ S10N PRODUCTS
IP)LTD

Иeet No/Date:10/87‐

虹 C1/2017
21.03.2018

Itetus:
Dcforrod



No.:51′ 10/87‐ALCir2017 Name:ACG PHARMAPACK
LTD

File:01ノ 87ノ050/00541/AM18ノ  |

Thc Committec considcrcd thc casc as per agcnda and dccidcd issue dcficieircy lettcr to the
for submission of thc following information.

Technical descriptionVspecifications, percentage composition (by wcight) ofthc products to bc cxportcd.
Detailed manufacturing prccess along with technical justification for wasrages claimed at cach stagc and each of

requircd in thc manufacturing proc€ss.
Chemical name, Technical specifications of items proposcd to bc importcd.
Whether thc scrap generated in the process is bcing reuscd or not. Ifnot the technicaljustification for its non-usc
fumished. If the scrap is being sold, the sale value/commercial value may bc indicated.
Material balance indicating calculative statement ofthe requirement ofeach ofitem for manufactttofeach ofexpolt

No.:105110/87‐ALC1/2017

Fllc:01/87/050/00595/AM18/ File:13/24/040/00039/AM18/

3 The Commitec considered the case as per agcnda and decided to call from thc firm bifircation of import
ofitem No.l with

No.:115r10787‐ALC1/2017

Fllo:01/87/050/00605/AM18/ File:34/24/040/00212/AM18/ 0043637
15.11.2017

No.:53′ 10r87‐ALClノ2017 Namc:JESONS No/Date:10/87‐

ES LTD. 1ノ2017
.03.2018

Flle:01/87/050/00543/AM18/
|

sion: The Committee considered the case as per agenda and decided lcttcr to the

ASHOK C

1.03.2018

Flle:03/94/040/00636/AM18/

15.11.2017

No/Date:10/87¨

1/2017

15.11.2017

Party Namei VISION PRODU∝ S I
昴   ~|

: Thc Commisec considcred the casc as pcr agenda and decidcd to glvc Pcrsonal Hcaring to thc fimt
and production p€rsons who are well versed with thc casc.

No.:117rl(И 37oALClr2017 11PartyName:VISION PRODUCrS IIMcet No/Date:10/87‐

1.03.2018
|

61

|

|

Fllo:01/87′050/00607/AM18ノ

15.11.2017

The Commiffcc considercd thc case as pcr agenda and decided to givc Pcrsonal Hcaring to thc firm
and production petsons who arc well verscd with thc casc.
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Party Name:PACIFIC BULK
3ACS PRIVATE LIMITED ｍ̈

Иeet No/Date:10/87¨

LC1/2017
21.03.2018 師］

山̈
RLA File:34/24/040/00214/AM18ノ

17

師̈
こ A Flle:03/94/040/00668/AM13/ Lic.No/Date:0310817163

20.11.2017



for submission of the following information.

I""hri""l dcscriptionVspecifications, pcrcrntage composition @y wcight) of thc products to bc cxportcd.
Dctsild manufacturing proccss along with tcchnicsl justification for wastagcs ctaimca at cach stagc and cach of

requircd in thc manufacturing proccss.
Chemical namc, Technical specifications of items proposcd to be imported.
Whether the scrap generated in the process is being rpuscd or not. If not the technical justification for its non-usc
furnished. If the scrap is being sold, the salc value,/commercial value may bc indicated.
Material balance indicating calculative statement ofthe requirement oFeach ofitem for manufmre Ofeach ofexport

No.:71′ 10r87‐ALClr2017

|

File:01/87/050/00561/AM18ノ   : File:03/95/040/00475ノ AM18/ .No/Datc:0310817177
1.11.2017

! The Committec considered thc casc as pcr agenda and decidcd to approvc Adhoc Norms as under:

Geomernbrane Liner (made of I

RA mry trkc conrcqucntiel rction u Policy′ Procedur“。

No.:103r10r87‐ALCir2017 Name:CIIAND No/Date:10/87‐

/2017

1.03.2018

File:01/87ノ050/00593/AM18/ File:12/21ノ040/00032/AM13/

The Commitee considered thc case as pcr agenda and decided issuc dcficicncy lcttcr to thc
for submission of the following information.

) Technical descriptionVspecifications, perc€ntage composition (by weiglrt) ofthe products to bc cxportcd.
) Dctailed manufacturing prcccssr along with tcchnical justification for wastagcs claimcd at cach stagc and cach of

ials rcquired in the manufacturing process.
Chemical name, Technical specifications of items proposcd to bc importcd.
Whether the scrap generated in the proccss is being reuscd or not. If not the technical justification for its non-usc
fumished. If the scrap is being sold, the salc value/commercial value may bc indicatcd.
Material balancc indicating calculativc statcmcnt of the requircrnent of each of ircm for manufacturc of cach of cxport

1.11.2017

20

ICase No.:103/10/87¨ ALC1/2017

1彎虻里TぼlF:181 1陛1
HQ File:01/87/050/00598/AM18ノ じ A File:24/24/040/0(Ю 30/AM18/

IIざ窃:TTTT11
DeCiSiOn : Thc Committce considercd the casc as pcr agcnda and decidcd to approvc Adhoc Norms as gndcr:

I      ExpOrt ltem      l   Qty   l  lmpOrt ltem  l    Qり     |

//-#e&
ASHOK CHANDER BiiATT

Foreign Trade Development Ofiicer
Diredoralp General of Fueign Trade
Ministry of Commerce & lndustry

Udyog Bhawan, New Delhi
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軸̈



|

METALLISED CAST
POLYPROPYLENE(CPP)FILMS

200000 kg PP GRANULES 21mm kg

RA mry trkc corrcqucnthl rction et pcr Policy / Procoduro.

File:01/87/050/00539/AM18ノ RLA Flle:03/94/040/00615ノAM18/

ln: The Committce considered thc casc as pcr agcnda and decided issuc deficicncy lettcr to thc
for submission of the following information.

Technical descriptionVspecifications, perc€ntage composition (by weight) ofthc products to bc orportcd.
Detailcd manufacturing process along with technical justification for wastagcs claimed at cach stagc and each of

ials requircd in thc manufacturing process.
Chemical name, Tcchnical specifications of items proposed to be imported.
Whether the scrap gcnerated in thc process is being reused or not. Ifnot the technicaljustification for its non-usc
fumished. If the scrap is being sold, the sale value/commercial value may bc indicated.

r) Material balancc indicating calculative statement of the requiremcnt of each of item for manufacture of each of export

Thc Committcc considcrcd thc casc as pcr agcoda and decidcd issuc dcficicncy lcttcr to thc
for submission of the following information.

Tcchnical descriptionVspecificationg percentage composition (by wcight) of thc products to bc oportcd.
) Detailed manufacturing prcocss along with technicd justification for wastagcs claimcd at cach stagc and cach of

概 服 :柵朧躙M躙棚諾 鰈

No/Date:0310817208

No.:73′10r87oALClr2017 Name:SI GROllP‐ INDIA
ATE LIMIπD

M∝t No/Date:10/87¨

File:01/87/050/00563/AM18′ Fllo:03/95/040/00692/AM18/

11.2017

Decision: The Committec considered the casc as per agenda and decided issue dcficiency lettcr to thc
for submission of the following information.

Tcchnical dcscriptionJspecifications, perccntaSc composition (by weight) of thc products to bc cxportcd.

) Detailed manufacturing proccs{r along with technical justification for wastagcs claimcd at each stagc and cach of
requircd in thc manufacturing prcccss.

Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in thc process is being rcuscd or not. If not the technical justification for its non-usc
fumished. If the scrap is being sold, the salc value/commcrcial value may bc indicated.
Material balancc indicating calculative statement of the requirement of each of item for manufacturc of cach of export

Nama SI GROIIP‐ INDIA
ATE LIMIm

No/Date:10/87‐

1/2017

Flle:01ノ 87ノ050/00564/AM18ノ

in the

Page 13 of46

3■se No.:49r10お 7‐ALC1/2017 Pttty Name:KRISIINA
4N「IO測DNSPVr.LTD.

Иcet No/Date:10/87‐

也 C1/2017
21.03.2018

Itrtur:
Dcferrcd

22

Itetus:
Dcfcrrcd

rroduct.

Case No.:74/10/87‐ALClノ2017 〕

“

tus:

DeFerred

RLA Flle:03/95/040/00693/AM18ノ Lic.No/Date:0310817242

23.11.2017

ASHOK CH



Chcrnical namc, Technical spccifications of itcms proposcd to bc importcd.
Whethcr thc scrap gencratcd in thc proccss is bcing rcuscd or not. Ifnot thc tcchnical justification for its non-usc
fumished. If the scrap is being sold, the sale value/iommcrcial value may bc indicatcd.
Material balancc indicating calculative statement of thc rcquiremcnt of cach of ircm for manufacturc of each of export

No.:45r10787‐ ALC172017 Name:KKALPANA No/Date:10/87‐

1/2017

.03.2018

ASHOK CHAN虔 薇緬

Fllc:01/87/050/00566/AM18ノ

The Committcc considered the casc and dccided to rcfcr the matrcr to DIpp.

No.:93710/87‐ ALC1/2017 Name:SPERRY PLAST No/Date:10/87‐

1/2017

1.03.2018

File:05/24/040/00377/AM18/

! The Committee considered t}c case as per agenda and decided to rejcct the casc as cxport and import ircm

1.03.2018

RLA Fllc:03/94/040/0“ 56/AM18/Fllo:01/87/050/00542/AM18/

The Committee considered the casc and decided to refer thc matter to DIPP.

:01/87/050/00535/AM18/ 。11.2017

: Thc Committee considcred the case and decided to rpproyc adhoc - norms as under:

)(LPE Sioplas Compound
1000 hrT

2.TH Mcthoxy VhyI Silanc

RA mry tekc conrequcntlel rction er pcr Policy / Proccdure.

Page 14 of46
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38Se No.:76/10/87‐ ALCl′2017 lmy Name:ZENITH
NDUSTRIAL RtIBBER
DRODUCTS PVT.LTD

Veet No/Date:10/87‐

べLClノ2017
21.03.2018 ｍ̈

RLA Flle:03/95/040/00695/AM18/ しicIヾo/Date:0310817238
23.11.2017

‥

ｄ

動

中

iQ File:01/87/050/00583/AM18ノ じic.No/Date:0510404715

23.11.2017

3asc No.:52710/87‐ ALClノ2017 Darty Name:BALKRISHNA

NDUSTRIES LIMITED 軸̈
二ic.No/Date:0310817285

24.11.2017

3. Di-Cumylperoxide @CP)



No.:7留10r87‐ALClr2017 Nme:SI GROIIP‐ INDIA
ATE L¨

No/Date:10/87‐

1/2017

11.2017

The Committcc considcrcd thc casc as pcr agenda and decided issue dcficiency lcttcr to thc
for zubmission of the following information.

Technical descriptionVspecifications, perccntagc composition (by wcight) ofthe products to be cxportcd.
Dcailed manufacnring proocss along with technical justification for wastages claimcd at coch stagc urd cach of

requircd in the manufacturing proccss.
Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being rcused or not. Ifnot the technical justificotion for its non-usc
furnishcd. If the soap is being sold, thc salc value./commercial value may be indicatcd.
Material balancc indicating calculativc stat€rnent of the requirement of cach of itcm for manufactrc of cach of orport

Case No■ 4`′ 10787‐ALC12017 11煮
憲∬殺L棚

脇5∽0536/AMlν  懸念艦∽0556/AMW

Mcet No/Date:10/87‐

ALC1/2017
21.03.2018

Strtur: Approvcd

Lic.No/Date:0310817462

30.11.2017

: Thc Committcc considercd the casc and decided to tpprovG adhoc-norms as undcr:

EXPORT「 EM QTY IMPORTITEM QTY
)OPE Compound

500 brr

1.LDPE Granules 495 MT

2. Di- cumylperoxide (DCP) 10M「

3.Antioxidant 5 Mr

4. Octagon Jumbo Slecves-
BOX

930 Boxes

RA mry tekc conscqucntlrl rctlon rr per Policy / Proccduro.

,No/Date:0310817463

7/AM18/    ‖:03/94/040/00577ノ AM18/    1130.H.2017

Party Name:KKALPANA
INDUS■ιIES INDIA LTD

: The Committec considercd thc casc and dccided to rpprovc adhoc.norms as rmdcr:

ASHOK CHANDEttB'
Foreign Trade Deve:opment Ottr
Directorate Ceneral ofForebnTrade

Mhi゛γofcommerce&hdustry
Udyog Bhawan,New De!hi
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Stetur:
lhfcrrcd

・IQ Fllc:01/87/050/00565/AM18ノ てLA Fllo:03/95ノ040/00694/AM18/

38Se No.:47710/87中 ALClr2017 颯ect No/Date:10/87‐

性 C1/2017
21.03.2018

Strtur: Approvcd

Decisiol

EXPORTttM I QTY I HPORTttM I  QTY  I
Scmi Conducting
Compound-Thcrmosct

300ヽrr



4.Perkadox 14 S/FL

RA nry trkc conrcquontlel ectlol u pcr Polley / Proccdurcr.

No.:72710お7‐ALC172017 Party Name:R.R.KABEL No/Date:10/87‐

1′2017

,No/Date:0310817484

The Committee considcr thc casc as pcr agenda and decided to approvc following adhoc norms:-

EXPORT ITEM QTY IMPORT FEM OTY
PVC COMPOllND RR EXPo NET
CONTENT PVC COMPOIJND‐
325000 KGSoWITH岬 MLM
QTY OF FILLER/TALC OF
52.552 KG

325000 Kg

1.PVC RESIN

176,666.7Kg

2.PLASTICIZER 78,869.05Kg

3.FILLER 39,040.40Kg

4.FILLER 13013.15Kg

5.STABLIZER 23660.70Kg

trkc conrcquentirl rction m pcr Policy / Proccdurer.

No.:59r10787‐ ALClr2017 Name:BALKRISHNA Mcet No/Date:10/87‐

ES LIM1lED ALC1/2017
.03.2018

The Committep considercd the casc and decidcd to rcfcr the mattcr to DIPP.

No。 :60ノ 10787ゥヘLClノ2017

1.03.2018

No/Date:0310817499
12.2017

The Committee considcred the case and decided to refer the matter to DIPP.

No/Date:0310817514

12.2017

File:01/87′050/00516/AM18/ File:03/95ノ040/00491/AM18/

The Committec considered thc case as Dcr accnda and dccidcd issuc deficicncy lsttcr to thc

Page 16 of46

3.Antio対dant 6M「

6M『

5.Octagon Jumbo Sleeves・

BOX 558 Boxes

師̈
File tLA Fll● :03/94/040/00702/AM18/ tic.No/Date:0310817498

)5.12.2017

Party Name:BALKRISHNA
NDUS,ntIES LIふ層TED 山̈

HQ てLA Flle:03/94/040/00703/AM18/

〕4

3ase No.:26r10r87‐ ALClr2017 Party Name:RELIANCE
NDUSTRIES LTD。

Ⅵect No/Date:10/87‐

也 C1/2017
21.03.2018 山̈



for submission of thc following information:

) lechnical dcscriptionVspocifications, pers,ntagc composition (by weight) of thc products to bc cxportcd.
) Dctaild manufacturing prcc€ss along with tcchnical justification for wastagcs claimcd at cach cagc snd each of

rcquircd in the manufacturing proccss.
Chemical namg Technical specifications of items proposcd to be imported.
Whethcr the scrap gcncratcd in thc process is being reused or not. Ifnot the technicaljustification for its non-usc
furnishcd. If the scrap is being sold, the salc value,/commercial value may be indicarcd.
Material balance indicating calculative statement of thc requircmcnt of each of itcm for manufacturc of each of export

Complete calmlationお r requi―ent ofEthmeお r manufmureOfHDPE h achmid― tion/co JVing mdecul田
eight and other details in placc ofpropanc(SION 3325)or MonOmer/co¨ monomer/Ethylene/(SION H:104),hdiCating
ofchemical К

“
饉on withjI饉 flcation.

Party Name:RELIANCE
INDUSTRIES LTD.

RLA File:03/95/040/00452/AM18/File:01/87/050/00518/AM18ノ 10817513

The Commitec considered the casc as per agenda and dccidcd iszuc dcficicncy lcttcr to thc
for submission of the following information:

Technical descriptionVspccificationq percentagc composition @y weight) of the products to bc orportcd.
) Detailcd manufacmring process along with technical justification for wastages claimed at cach stagc and each of

requircd in the manufacturing proccss.

Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the proccss is bcing reuscd or not. If not ttre rcchnical justification for its non-usc
fumished. If the scrap is being sold, the salc value,/commercial value may bc indicatcd.
Material balancc indicating calculativc statcrncnt of thc rcquircmcnt of each of itcm for manufacturc of each of export

Complctc calculation for rcquirement of Ethane for manufacture of HDPE in a chcmical rcaction(s) giving molccular
and otha details in placc of propane (SION 3325) or Monomer/co-monomcr/Ethylcne{SlON H:104), indicating

〕6

D■se No.:8r10r87‐ALC1/2017 Party Name:RELIANCE
INDUSΠtIES LD.

Mcet No/Date:10/87‐

位 C1/2017
21.03.2018

Itetur:
Dcfcrrcd

ヨQ Fllc:01/87/050/00498/AM18ノ RLA Fllc:03/95ノ 0411/00698/AM18/ しic.No/Date:0310817553

D7.12.2017

Decision: The Committec considered the case as pcr agenda and decided issue deficiency lettcr to thc authorization
rolder for submission of the following information:

l) Technical descriptionJspccifications, percentage composition (by weight) ofthe products to bc cxportcd.
l) Detailed manufacturing proc€ss along with tochnical justification for wastages claimed at each stage and each of the

naterials required in the manufacturing process.

;) Chemical name, Technical spccifications of items proposed to be imported.
t) Whcthcr thc scrap generated in the process is being reused or not. If not the technical justification for its non-usc may

rc fumished. If the scrap is being sold, the sale value/commercial value may bc indicated.

) Material balance indicating calculative statcment of the requircmcnt of each of item for manufacture of cach of cxport
rroducL
) Complete calculation for requircment of Ethane for manufacture of HDPE in a chcmical reaction(s) giving molecular

Foreign Trade Development Ofiicer
Diredorale General ol Foreign Trade
Ministry of Comnrerce & lndustry

Udyog Bhawan, New Delhi

Page 17 of46



■and other details in pltt ofpropanc(SION 3325)or MonOmer/co‐ monomer/Ethylene/(S10N H:104),hdiCating
ofchelnical reaction with iustiflcation.

ASHOK

脚 翼:鮒器鵬
M面執γ

=鱚
意思鯖

No.311′ 10/87‐ALCl′2017 No/Date:10/87‐

1/2017

File:01/87/050/00501/AM18/ File:03/95/040/00552/AM18/

Thc Commiuec considcred thc casc as pcr agenda and dccidcd issuc dcficicocy lcttcr to thc
for submission of the following information:

Technical descriptionVspecifications, percentage composition (by weight) ofthe products to bc exportcd.
)Detailed manufactwing process along with technicaljustiication for wastages claimed at∽ ぬ

"電
c and each of

requircd in the murufactruing prccess.
Chcmical name, Technical specifications of items proposed to be imported.
Whether the scrap generatcd in the process is being reused or not. If not the tcchnical justification for its non-usc
furnished. If the scrap is being sold, the sale value,/commercial value may bc indicated.
Matcrial balance indicating calculative statem€nt of thc re4uirement of each of item for manufacturc of each of export

Completc calculation for rcquircmcnt of Ethane for manufacturp of HDPE in a chcmical reaction(s) giving molccular
and othcr details in placc of propane (SION 3325) or Monomer/co-monomcr/Ethylcnd(SlON H:104), indicating

Name:RELIANCE No/Date:10/87¨

1/2017

1.03.2018

Flle:01/87/050/00502/AM18/ File:03/95/040/00655/AM18/

The Commisec considered thc casc as per agenda and decidcd issuc dcficicncy lcttcr to thc arthorization
for submission of the following information:

) Technical descriptionVspecifications, perc€ntage composition (by weight) of thc products to bc aportcd.
) Dctailed manufacturing prooeslr along with technical justification for wastages claimed at cach stagc and each of

requircd in the murufacturing proccss.

Chemical name, Technical specifications of items proposed to bc imported.
Whether the scrap generated in the process is being reuscd or not. Ifnot thc technical justification for its non-usc
furnished. If the scrap is being sold, the sale value/commercial value may bc indicated.
Material balancc indicating calculativc statement of thc requircment of each of item for manufacturc of cach of export

Complete calculation for requircment of Ethane for manufacture of HDPE in a chcmical rcaction(s) giving molccular
and other details in place of propane (SION 3325) or Monomer/oo-monomcr/Ethylcne/(SlON H:lO4), indicating

of chemical reaction with jusification.

No。 :17710/87‐ ALClr2017 Name:RELIANCE

File:01/87ノ050/00507/AM18ノ
.12.2017

The Committce considered thc casc as pcr agcnda and decidcd iszuc deficicncy lcttcr to thc autlorization
for submission of the following information:

Page lE of46

〕7

Party Name:RELIANCE
INDUSTRIES LTD.

Itetur:
Dcferred

Lic.No/Dm:0310817543
)7.12.2017

3■ sc No.:12710787‐ ALClr2017 Itetur:
Dcfcrrcd

しicoNo/Date:0310817546

)7.12.2017

,9

Иect No/Date:10/87‐

tC1/2017
21.03.2018

Stetur:
lhfcrrcd

RLA File:03/95/040/00656/AM13/



ハ

lcchnical dcscriptionVspccificationg pcrccntagc composition (by wcight) of thc produc-ts to bc orportcd.
Ihtailcd manufacturing prcocss along with technical justification for wastagcs claimcd at cach stagc and cach of

requircd in thc manufacturing proccss.
Chemical namc, Technical specifications of items proposcd to be importcd.
Whether thc scrap ganeratcd in thc process is bcing reused or not. Ifnot thc technicaljustification for its non-usc
fumished. If thc scrap is being sold, the sale value/commcrcial value may bc indicated.
Matcrid balancc indicating calculative statcm€nt of thc rcquircmcnt of cach of itcm for manufachrc of each of cxport

Completc calculation for rcquircmcnt of Ethanc for manufacturc of HDPE in a chcmical reaction(s) giving molecular
and other details in placc of propane (SION 3325) or Monomer/co-monomcr/Ethylene/(SlON H:104), indicating

of chemical reaction with

No/Date:10/87‐

1/2017

File:01/87ノ050/00509/AM18ノ

Thc Committee considcrcd the casc as pcr agcnda and dccidcd issuc dcficicncy lcttcr to thc
for submission of the following information:

Technical dcscriptions/specifications, percentagc composition (by wcight) of thc products to bc oeortcd.
Detailed manufacuring prcccss along with tcchnicd justification for wastages claimcd at each stagc and each of

required in thc manufacturing proccss.

Chemical name, Tcchnical specifications of items proposcd to be imported.
Whether the scrap gencrated in the process is being rcuscd or not. Ifnot the technicaljustification for its non-usc
furnished. If the scrap is being sold, the salc value,/commercial value may bc indicated.

)Materid balancc indicating calculative statement ofthe requtrement ofeach ofitem for manufacttre ofeach ofexport

Complcte calculation for rcquircmcnt of Ethane for manufacturc of HDPE in a chcmical rcaction(s) giving molccular
reight and othcr dctails in place of propane (SION 3325) or Monoma/co-monomcr/Ethylene/(SlON H:104), indicsting
ield of chemical rcaction with justification.

No.:29′ 10/87‐ALCir2017

Fllc:03/95/040/00318/AM18′ ,No/Date:0310817547

112.2017

Thc Committee considered thc casc as pcr agcnda and decided issue deficiency letlcr to the authorizati
for submission of the following information:

Technical descriptions/speciFlcations,peuntage compositton(by WCightD ofthe products to be cxported.

Detailed manufacming process dong with technicaljustittcation for wastages claimed at∞ ぬ ngc and each of
requircd in the manufacturing prcccss.

Chemical name, Tcchnical specifications of items proposcd to bc imported.
Whethcr the scrap gencratcd in the proccss is being r€us€d or not. Ifnot the rcchnicaljustification for its non-usc
furnished. If the scrap is being sold, the sale value/commcrcial value may bc indicated.

r) Material balancc indicating calculativc statcment of thc requircment of each of item for manufacturc of cach of oeort

Complctc calculation for rr4uircmcnt of Ethanc for manufacture of HDPE in a chcmical rcaction(s) giving molccular
ight and othcr details in place ofpropane (SION 3325) or
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3■ se No.:19r10/87‐ ALClr2017 Party Name:RELIANCE
NDUSTRIES LTD.

3tatus:

Dererred

巴 A Fllc:03/95/040/00556/AM18/ Lic.No/Date:0310817544
)7.12.2017

Pa雌y Name:RELIANCE
NDUSTRIES LTD.

晩 ct No/Datc:10/87・

嘔 C1/2017
21.03.2018

Itetur:
Ihforrcd

IQ Fllo:01/87/050/00519/AM18ノ



ofchemical rcactio■ with

Case No.:70/10/87‐ALClr2017 Party Name:RELIANCE
INDUSTRIES LTD.

Vect No/Date:10/87・

tC1/2017
21.03.2018

Stetuc:
Dcfcrrcd

IHQ Fib Ю1/87′050/005S 1ヽ8/ IRLA Fne:03/95ノ040/00451/AM18/ LicoNo/Dm:0310817562
07.12.2017

Decision: The Committcc considered the casc as pcr agcnda and decided issue dcficiency letlcr to thc authorization
rolder for submission of the following information:

) Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be exportcd.
l) Detailed manufacturing proccss along with technical justification for wastages claimed at csch stage and each of the
naterials required in thc manufacturing process.

) Chemical namc, Tcchnical specifications of items proposcd to bc imported.
t) Whether the scrap gencrated in the process is being reuscd or not. If not ttre technical justification for its non-usc may
re furnished. If thc scrap is bcing sold, the sale value,/commercial value may bc indicated.

) Material balance indicating calculative statement of the requirement of each of item for manufacturc of cach of cxport
rroduct.

) Completc calculation for requirement of Ethane for manufacture of HDPE in a chcmical reactioni(s) giving molecular
neight and other details in place of propane (SION 3325) or Monomer/co-monomer/Ethylene/(SlON H:l(X), indicating
rield of chemical reaction with justification.

ASHOK CHANDEr漁

No.:101′ 10J87‐ALC12017 11P田りNamc:CREST
1ltS&PLASTICS PVr。 |IALC1/2017

___」 121.03.2018
RLA Fne:08/24/040/00176/AM18/Fllc:01/87/050/00591/AM18/ 0141481

Thc Committee considered the case as per agcnda and decided to rejcct thc case as thc oeort itcm is in
Hcnce adhoc norms cannot be fixed.

No.:7r10/87‐ ALC172017

HQ Flle:01/87/050/00497/AM18/

No/Date:10/87‐

1/2017

Fllc:03/95ノ040/00386/AM18/ ,No/Date:0310817653

11.12.2017

The Committec considered thc case as pcr agcnda and dccidcd issuc dcficicncy lcttcr to thc
for submission ofthe following information:

Technical dcscriptionvspocifications, p€rcentagc composition (by weight) ofthc products to bc cxport€d.

) Detailed manufacturing prcocss along with tcchnical justification for wastagcs claimcd at cach stagc and each of
requircd in the manufacturing proocss.

) Chemical name, Technical specifications of items proposed to bc imported.
Whether the suap generatcd in the process is being reused or not. If not th€ technicsl justification for its non-usc

fumished. If the scrap is bcing sold, the sale value/commercial value may be indicated.
r) Material balance indicating calculative statement of the rcquirement of cach of item for manufacture of cach of export

Completc calculation for requircmcnt of Ethane for manufacture of HDPE in a chcmical rcaction(s) giving molcculu
and other details in placc of propane (SION 3325) or Monomer/co-monomer/Ethyleno/(SlON H:lO{), indicating
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32

3mtus:

Rejected

14

Party Namc:RELIANCE
NDUSTRIES LTD.

itrtur:
Dcfcrrcd



Fllc:01/87ノ050/00517/AM18ノ Flle:03/95/040/00714/AM18/

11.12.2017

No.:27r10J87‐ ALCl′2017

Thc Committce considcred the casc as per agenda and decided issue derlciency letter to thc

for submission of the following information:

Technical dcscriptionVspocifications, perc€ntagc composition (by wcight) of thc products to bc oportcd.
) Dctailed manufacturing prcacs{r along with technical justification for wastagcs claimcd at cach stagc and each of

ials requircd in thc manufacturing process.
Chemical namc, Tcchnical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. Ifnot the technicsljustification for its non-usc
fumished. If the scrap is bcing sold, the sale valuc/commercial valuc may be indicated.

) Muerial balancc indicating calculativc statement of thc rcquircmcnt of cach of itcm for manufacturc of each of cxport

Complcte calculation for rcquircmcnt of Ethane for manufacturc of HDPE in a chcmical reaction(s) giving molccular
and othcr details in place of propanc (SION 3325) or Monomer/co-monomcr/Ethylcne/(SlON H:104), indicating

of chemical reaction with

ASHOK

繭源

'ま

漱財D'redorate Generalof

M識ミ珈 鰈

Party Name:KKALPANA
INDUSTRIES INDIA LTD

11.12.2017

: The Committcc considercd thc casc and decided to rpprovc adhoc-norms as undsr:

)OPE Sioplas Compound
1000M 「 2.Tri Mcthoxy Vinyl Silanc

RA mry trkc conrcqucntirl rction er pcr Pollcy / Proccdura.

47

Case No.:61′ 10787‐ALCl′2017 P田けName:ARKEMA
CHEMICALSINDIA PVT.LTD.,

隆 ct No/Datc:10/87‐

晟 C1/2017
21.03.2018

Stetur:
Approvcd

HQ File:01/87/050/00551/AM18′

|ヒllJl邸躍Ψ
Lic.No/Date:0310817“8
11.12.2017

Dccicion: On the basis of earlier decision taken in the Norms Committec Mecting No. 9/E7-ALCll20l7 d^tad

11.01.2018, following adhoc norms are rpproved:
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Patty Name:RELIANCE
NDUSTRIES LTD.

颯ect No/Date:10/87‐

LC1/2017
:1.03.2018

Itetur:
Dcfcrrcd

3.Dincunylpero対 decDCP)



Resin content 1000/0

cCRAYAMID 21/CRAYAMID 3)
Onn0

2.ШETHYLENE TETRAMINE
0.346 kg

RA mey trkc conrcqucnthl rctlon u pcr Pollcy / Proccdura.

No.:80/10/87・ ALClr2017 Namc:1■E SIIPREME
INDUSTRIES LIMITED

Fllc:01ノ 87/050/00570/AM18ノ Fllc:03/95/040/00753/AM18/

on: Thc Committep considered the casc as pcr agcnda and decidcd iszuc deficiency lcttcr to the
for submission of the following information.

) Technical descriptionVspecifications, percentage composition (by weight) ofthe products to bc cxported.
) Detailed manufacturing prccclxr along with technical justification for wastagcs claimcd at cach stagc and each of

requircd in the manufacturing proccss.
Chemical name, Technical spccifications of items proposcd to be imported.
Whether the scrap gcncrated in the process is being reuscd or not. If not the technical justification for its non-usc may
fumished. If the scrap is being sold, the salc value,/commcrcial value may bc indicatcd.
Material balance indicating calculativc statement of the requiremcnt of each of item for manufacture of each of export

Matcrial balance and justification for raw material quantity

No/Date:10/87‐

1/2017

1.03.2018

11.12.2017

No.:95r10r87‐ ALClr2017 Name:SWASTIK
YMERS

Thc Committcc considcred the casc as p€r agcnda and d∝ided issue derlcicncy letu to the authorization
for submission ofthe following information.

Technical dcsoiptionJspecifications, percentage composition (by weight) of the products to bc oportcd.
) Detailed manufacnring procclrs along with technical justification for wastagcs claimcd at cach stagc and cach of

required in thc manufacturing proccss.

Chemical namc, Technical specifications of itcms proposcd to be imported.
Whether the scrap generated in the process is being rcuscd or not. If not thc tcchnical justification for its non-usc may
,furnishcd. If the scrap is being sold, the salc value/commercial value may bc indicated.
Material balance and justific*ion for raw material quantity.

INo/Date:10/87¨

1/2017

11.12.2017

Name:MOmSON SUMI

HQ Flle:01/87/050/00585/AM18/ File:05/24/040/00396/AM18/
11.12.2017

No.:9rlo787‐ ALC1/2017   11Party Name:RELIANCE No/Date:10/87‐

1/2017

ASHOK C

棚 服 :鰍鵬躙
M面゛
臨1棚嚇思出響

Page22of 46

Itetur:
Dcfcrrcd

「9

Case No.:94/10r87‐ ALClr2017 Itetur:
Dcfcrrcd

肛Q Fllc:01/87/050/00584/AM18ノ じ A Fllc:05/24/040/00395/AM18/

Decision: The Committee considered the casc and decided to refer thc mas€r to DIPP.

,0

Иect No/Date:10/87‐

性 C1/2017
21.03.2018

Strtur:
Deferred



File:01ノ 87′050/00499/AM18ノ File:03/95/040/00538/AM13/

12.12.2017

Thc Committec considercd thc casc as pcr agcnda and dccidcd issuc dcficicncy lcttcr to thc
for submission of the following information:

Technical descriptionVspecifications, pcrccntag€ composition (by weight) ofthc products to bc cxportcd.
) Ihtsiled manufactuing proocsn along with tcchnical justification for wastagcs claimcd at cach stagc and cach of

requircd in thc manufacturing prcocss.
Chemical namc, Technical specifications of items proposcd to bc imported.
Whetha the scrap generated in the process is being rcuscd or not. If not the rcchnical justification for its non-usc
fumished. If the scrap is bcing sold, the salc value/commercial value may be indic*ed.
Matcrid balancc indicating calculativc ststcmqrt of thc rcquirrmcnt of cach of itcm for manufacturc of each of orport

Completc calculation for rcquircmcnt of Ethanc for manufacture of HDPE in a chcmical reaction(s) giving molccular
and other details in place of propanc (SION 3325) or Monomer/co-monomer/Ethylene/(SlON H:lO4), indicating

of chcmical reaction with iustification.

目
――

――

―‐
―‐

目

日
目

＝

目
――

□

No.:10r10/87‐ ALCl′2017 揚路孵∝」麟 当 墜
「IQ Fllo:01/87ノ 050/∞ 500/AM18/ LA ΠL Ю3"“ ∽

“

53/AMlν

lり湖 器
α03Ю田7■ 0

)ecision: The Committee considered the casc as per agenda and dccided issue deficiency letler to thc authorizatior
older for submission of the following information:

) Technical descriptionJspecifications, percentage composition (by weight) ofthe products to bc cxported.

) Detailed manufacturing prloccss along with technical justification for wastages claimed at each stage and each of th
raterials required in the manufacturing proccss.

) Chemical name, Technical specifications of items proposed to be imported.

) Whether the scrap generated in the process is bcing reuscd or not. If not the technicd justification for its non-usc ma;

e fumished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Matcrial balance indicating calculativc statement of thc rcquircrnent of each of item for manufactue of each of export
roduct.

)Complete calculation for requirement of Ethanc for manufacture of HDPE in a chernical reaction(s) giving molccular
reight and othcr details in place of propane (SION 3325) or Monomer/co-monomer/Ethylene/(SlON H:l(X), indicating
ield of chemical reaction with justification.

No.:15r10787‐ ALClr2017 Name:RELIANCE
IES LTD.

File:01/87ノ050/00505/AM18ノ FHc:03/95/040/005C19/AM18/

ASHOK CHいNDER漱 1

脚 翼:鰍囃躙
M雨試Ⅳ『柵 嚇鰈

12.12.2017

: Thc Committec considered the casc as pcr agenda and decidcd issuc deficicncy lcttcr to thc
for submission of the following information:

Technical descriptionJspecifications, perc€ntage composition (by weight) ofthe products to bc exported.

) Dctailcd manufacturing prooess along with technical justification for wastagcs claimed at cach stagc and each of
re4uired in thc manufacturing proccss.

Chemical narne, Technical specifications of items proposcd to be importcd.
Whether thc scrap gcnerated in thc proccss is being rcused or not. Ifnot ttle technical justification for its non-usc

is being sold, thc sale valucy'commercial valuc may be indicated.

Prye23of 46

ucet No/Date:10/87・

咄 C1/2017
21.03.2018

Strtus:
Deferred



Materid balan∝ indicating dculative stament ofthe requi― cnt ofeach ofttm for manu触 曲
“
Ofeach ofOort

COnlJCte calmlationお rrequrement ofEthancお r manuFdure ofHDPE h aぬ cmical ration/c9Jvingndccul"
eight and other“面ls in placc ofpropanc(SION 3325)or MbnOIIler/commonomer/Ethylen《 SION H:104)indiCating
ofchemical rcaction wiぬ jlttFlcation.

Name:RELIANCE No/Date:10/87‐

ESLD. 1ノ2017

.03.2018

脚 翼:鮒電電鵬
輛
慨 柵 矯鰈

No.:16r10/87‐ ALClr2017

File:03/95/040/00340/AM18/1

12.12.2017

,n: The Committec considered the casc as pcr agenda and decided issuc deficiency lettcr to thc
for submission of the following information:

) Tcchnical descriptions/spccifications, percentage composition (by wcight) ofthc products to bc cxportcd.
) Ihtailed manufacnring prcccss along with technical justification for wastagcs claimcd at esch stagc and each of

required in the manufacturing process.
Chemical namc, Technical specifications of items proposcd to be import€d.
Whether the scrap genoated in the process is being reuscd or not. If not thc technical justification for its non-usc
furnished. Ifthe scrap is being sold thc sale value./commercial valuc may bc indicatcd.
Material balancc indicating calculative s― cnt ofthe requirement ofcach ofitem fbr rnanuFach‖ ℃ofcach ofexport

Complctc calculation for rcquircment of Ethanc for manufacture of HDPE in a chcmicat rcaction(s) giving molccular
and other details in place of propane (SION 3325) or Monomer/co-monomer/Bthylene/(SlON H:104), indicating

of chemical reaction with

INo/Date:10/87‐

1/2017

1.03.2018

File:01/87ノ050/00508/AM18ノ RLA Flle:03/95ノ 040/00409/AM18ノ 10817715
12.12.2017

The Committee considered the casc as per agenda and decided issue deficicncy lettcr to thc
for submission of the following information:

Tcchnical descriptionVspccifications, pcrcmtage composition (by wcight) of thc products to bc oportcd.
) Dctailcd manufacmring prcccss along with tcchnical justification for wastages claimed at cach stagc and cach of

requircd in the manufacturing process.

Chemical name, Tcchnical spccifications of items proposcd to be imported.
Whether the scrap generated in the process is being reuscd or not. If not the tcchnical justification for its non-usc
fumished. If the scrap is being sold, thc sale valudcommcrcial value may be indicated.
Material balancc indicating calculativc statement of thc rcquircment of each of itcm for manufacturc of cach of oport

Completc calculation for rcquircmcnt of Ethanc for manufacturc of HDPE in a chcmical rcaction(s) giving molecular
ight and other details in place of propanc (SION 3325) or Monomcr/co-monomer/Ethylend(SlON H:lO4), indicating

Case No.:6r10r87‐ALC172017
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Pary Namc:RELIANCE
NDUSTRIES LD.

Vect No/Datc:10/87¨

牡 C1/2017
21.03.2018

itrtur:
Dcfcrrcd

HQ Fllc:01ノ 87/050/00506/AM18/

38se No.:18710787‐ ALCtr2017 Party Name:RELIANCE
rNDUSntI ES LTD.

引ntus:

Deferred

'6

Strtur:
Dcfcrrcd

HO File:01/87/050/00496/AM18/ ミLA Flle:03/95/040/00490/AM18/ しic.No/Date:0310817747



13.12.2017

Thc Commincc considcrcd thc casc as pcr agarda and dccidcd issuc dcficicncy lcttcr to thc
for submission ofthe following information:

Tcchnical dcscriptions/spocific*ions, pcrccntagc composition (by wcight) of thc products to bc cxportcd.
)Detailed manufacming proccss dOng宙 th technical jwiFl田饉on for wastages c18imed at each"電 cand tt of

rcquircd in the manufacturing prccels.
Chemical name, Technical specifications of items proposcd to bc imported.
Whether thc scrap generated in the proccss is being reused or not. If not the rcchnicd justification for its non-usc
fumished. If thc scrap is bcing sold, the sale value,/commercial value may bc indicated.
Material balanoc indicating calculative stament Ofthe requirement ofeach ofittrn for inanufacme Ofcach ofexport

Completc calculation for requireincnt of Ethane for manufacturc of HDPE in a chcmical rcaction(s) giving molccular
and othcr details in place of propane (SION 3325) or Monomer/co-monomcr/Ethylenat(SlON H:104), indic*ing

of chemical reaction with justification.

File:01/87ノ050/00504/AM18/

The Committec considered the casc as pcr agcnda and dccidcd issuc deficicncy lettcr to thc
for submission of the following information:

Technical dcscriptionVspecificationg perc€ntage composition (by wcight) ofthc products to bc cxportcd.
Dctsiled manufacnring prcccss along with tcchnical justification for wastagcs claimcd at cach *agc and cach of

requircd in thc manufacturing proccss.

Chemical name, Technical spccifications of items proposed to bc imported.
Whether the scrap gcnerated in the process is being reuscd or not. If not thc technicd justification for its non-usc
fumishcd. If the scrap is bcing sold, the salc value/commercial value may bc indicated.
MateFial bdan∝ indicating calculative statement ofthe requlrement ofeach ofitem for manufacヽ tofeach ofexpoFt

Complerc calculation for rcquiremcnt of Ethanc for manufacturc of HDPE in a chemical rcastion(s) giving molccular
and other details in placc of propane (SION 3325) or Monomcr/co-monomcr/Ethylcne(SlON H:104), indicating

of chemical reaction with iustification.

1.03.2018

Flle:01/87/050/00568/AM18ノ

Thc Committcc considered the casc as pcr agcnda and decidcd iszuc dcficicncy lettcr to thc urthorization
for submission of the following information.

Technical dcscriptiondspocifications, percentage composition (by weight) ofthc products to bc cxportcd.
Detailed manufacturing prcoess along with technical justification for wastagcs claimcd at cach stagc and cach of

requircd in thc manufacturing prooesl.

) Chc,mical namc, Tcchnical spccifications of itcurs proposed to bc importcd.
Whetherthe scrap generJd in the process is bchg reused or not.lf■ otthe technidjustincmOn fOr its non‐ usc

mmished.rthe scrap is being solC the Sde valuJcommmid valuc may be indiハ・・・月.
Material balan∝ indicating calculative stagment Ofthe requi of each of item for manufacture of cach of export

ASHOK CHAN臨
Foreign Trade Development Ofticer
Diredorale General of Foreign Trade
Ministry of Comncrce & lnduslry

Udyog Bhawan, New Delhi
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Case No.:14r10/87‐ ALClr2017 Pa雌y Name:RELIANCE
INDUSTRIES LTD.

Иect No/Date:10/87¨

帆 Clノ2017
21.03.2018

Strtur:
Dcferrcd

RLA File Lic.No/Date:0310817754

13.12.2017

Case No.:78r10787‐ ALCl′2017 Party Name:RALLIS INDIA
しIMITED

Stetur:
Dcferrcd

ζLA File:03/95/040/00712/AM18ノ じic.No/Dm:0310817752
13.12.2017



Name:KLJPOLYMERS
CHEMICALS LTD

Lic.No/Date:0510404913

13。 12.2017

3 Thc Committce considcrcd the case alr pcr agenda and decidcd to approvc Adhoc Norms as tmd€r:

PP COMPOUND

2.POLYOLEFIN ELASTOMER

RA mry trkc conrcqucntiel rction u pcr Pollcy / Proccdura.

No/Date:10/87¨

1/2017

File:01ノ 87ノ050/00580/AM18/ Flle:05/23/040/00346/AM13/
13.12.2017

: The Committec considered thc casc as pcr agcnda and decidcd to approvc Adhoc Norms as rmdcr:

2.ALllMINIIJM F01L(5.3T050 MIC)

3. POLYETHYLENE TEREPHTHALATE
(POLYESTED 08 T0 24 MIC

ucntiel rction er pcr Pollcy / Proccduro.

Case No.:106110r87中 ALClJ2017

陸彎 ili甘
Mect No/Datc:10/87¨

肛 C1/2017
21.03.2018

1型
=雌

HQ File:01/87ノ050/00596/AM18/ RLA File:13/24/040/00043/AM18/

階お器
d劉∞侶Ю6

Decision : The Committee considered the case as per agenda and decided to call from the firm bifurcation of import
,tem No.l with samples.

LicoNo/Date:0310817764
14.12.2017

File:03ノ 95/040/00334/AM18/

ASHOK CHANjER齢
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38Se No。 :13′ 10787‐ALCl′2017 Pa雌y Name:RELIANCE
NDUS'日 IヽES LTD.

rect No/Date:10/87‐

性 C1/2017
21.03.2018 山̈

HQ



The Committce considcrcd thc casc as pcr agenda and dccidcd issuc deficicncy lcttcr to the
for submission of the following information:

Technical descriptionVspecifications, perc€ntagc composition (by weight) ofthc products to bc Gxportcd.
Detailcd manufacnring prooess along with tcchnical justification for wastagcs claimcd at cach stagc and cach of

rcquircd in thc manufacturing prcocss.
Chemical name, Tcchnical specifications of items proposcd to be importcd.
Whether the scrap generated in the proccss is bcing rcuscd or not. If not thc rcchnical justification for its non-usc
furnished. If the scrap is being sold, the salc value/commercial value may bc indicated.
Material balance indicating calculative statement of the requirement of each of ircm for manufacture of each of export

f) Complctc calculation for rcquiremcnt of Ethane for manufacturc of HDPE in a chcmical rcaction(s) giving molccular
tt and other details in place of propane (SION 3325) or Monomer/co-monomer/Ethylene./(SlON H:104), indicating
of chemical reaction with justification.

1.03.2018

14.12.2017

: Thc Commitce considcred the casc as pcr agcnda and dccidcd to approvc Adhoc Norms as rmdcr:

PVC COMPOIIND

RA mry trkc conrcqucntiel ection u pcr Pollcy / Procoduror.

No/Date:10/87‐

1/2017

The Committcc considercd thc casc as pcr agcnda and decidcd issuc dcficicncy letter to thc
for submission of the following information.

Technical descriptionVspccifications, percentagc composition (by weight) of thc products to bc c:ryorted.

D D€tailcd manufacturing proccssr along with tcchnical justification for wastagcs claimed at cach stagc and each of
rcquircd in thc manufacturing proocss.

) Chemical namg Technical specifications of itcms proposcd to be importcd.

) Whethcr thc scrap gcncratcd in thc proccss is bcing rcuscd or not. If not thc tcchnical justification for its non-usc
furnishcd. If thc scrap is bcing sold, thc salc value/commcrcial valuc may be indicucd.
)Matdal bdan∝ indicating calculative statment ofthe requlrclnent ofeach ofimm fOr manuFacme ofcach ofexport

No.:111ノ 10r87‐ALClr2017

File:01/87/050/00601/AM18/ File:31/83/040/00117/AM18/ ,No/Date:3110066934
14.12.2017

ASHOK CH,

脚 翼:鮒鵬躙M躙
棚 編 鰈
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Party Name:DSM INDIA PV「 .

しつ

Status:

Deferred



File :01/87/0501N522t ANfiS/ llRrA Filc tO2t24tO40/00l4UAIvfl 8/

―――――J巨翌堅堕

No/Date:10/87‐     |lsmtu3:

3 Thc Committcc considcrcd thc casic alr pa agcnda and dccidcd to approvc Adhoc Norms as undcr:

Melamine Fo.lualdehyde

Resin(SBBR‐201G)

Melamine Fomaldehyde
Resin(CH‐ 12鴫

Melamine Formaldehyde
Resin ( SBI\dF-l0lM)

RA nry tekc conrequcntlel rction er pcr Policy / Proccdurcr.

No.:5留 10/87‐ALClr2017

RLA Flle

:03/94/040/00698/AM18/

Lic.No/Date:0310817810
15.12.2017

3 The Committee considercd the case and decided to rpprovc adhoc-norms as under:

14225 Kg

)OPE Compound

RA mry trkc conrcqucnthl ection rr pcr Pollcy / Proccdurcs.

Fllc:01/87/050/00493/AM18/

18.12.2017

: The Committee considered the casc as pcr agenda and decidcd issue deficicncy lettcr to thc
for submission of the following information:

Page 28 of45

2. Di- cumylperoxide (DCP)

57

3■se No.:3r10/87‐ALC1/2017 Party Name:RELIANCE
MUSTRIES LTD.

Иeet No/Date:10/87‐

tC1/2017
21.03.2018 師̈

RLA File:03/95/040/00549/AM18′

鵬 翻 瀞
udlilD Bhawan,New DdH



lcchnical dcscriptionJspocifications, p€rccntagc composition (by wcight) ofthc produas to bc cxportcd.
Dctailcd manufacturing proeess along with tcchnicd justification for wastagcs claimcd at esch stagc and cach of

rcquircd in Orc manufacturing process.
Chemical name, Technical spccifications of items proposed to be imported.
Whether thc scrap generated in thc proccss is being reused or not. Ifnot the technicaljustification for its non-use
fumished. If the scrap is being sold, the sale valuc/commercial value may bc indicarcd.
MaterialbalanocindicatingcalculativestatementoftherequirementofeachofitttnforinanufacmeofeachOfexport

Complctc calculation for rcquircmcnt of Ethane for manufacturc of HDPE in a chcmical rcaction(s) giving molccular
:ight and othet details in placc of propane (SION 3325) or Monomer/co-monomer/Ethylene/(SlON H: l04t indicating
ofchemical reactton withJustiflcation.

No.:4/l0lt7-AlCln0fi llpartyNamc:RELLANCE No/Date:10/87‐

1/2017

File:01/87/050/00494/AM13/

The Commitec considered the casc as per agcnda and decided issuc dcficicncy lcttcr to the
for submission of the following information:

Technical descriptions/specificationq perc€ntage composition (by weight) of thc products to be oqortcd.
) Detailed manufacturing proocsn along with tcchnical justificstion for wastages claimcd at cach stagc and cach of

requircd in thc manufacturing proccss.
Chemical name, Tcchnical specifications of items proposed to be imported.
Whcther the scrap generated in the process is bcing reuscd or not. If not the technical justification for its non-usc
fumished. If the scrap is being sold, thc sale valuc/commercial value may bc indicated.
Materid balancc indicating calculativc statemcnt of thc requircmcnt of cach of itcm for manufacturc of cach of orport

Complcte calculation for rcquircment of Ethanc for manufacture of HDPE in a chcmical reaction(s) giving molecular
and other details in placc of propanc (SION 3325) or Monomcr/co-monomcr/Ethylene(SlON H:104), indicating
ofchemical reaction with

169

ICase No。 :5/10/87¨ALC172017

1揚路孵
∝

1眈 釉
HQ Fllo:01ノ87ノ050/CX1495/AM18ノ RLA File:03/95ノ 040/00697/AM18/

L壁出
Ю310817839_

Decision: The Committec considered thc casc as per agcnda and depided issue deficiency lettcr to the authorization
holder for submission of the following information:

a) Technical descriptionJspecifications, percentage composition (by weight) ofthe products to be export€d.
b) Detailed manufacturing process along with technical justification for wastages claimed at cach stagc and cach of the

materials required in the manufacturing process.
c) Chemical name, Technical specifications of items proposcd to be imported.
d) Whethcr thc scrap gcnerated in the proccss is bcing reuscd or not. If not thc technical justification for its non-usc ma1

be furnished. If thc scrap is being sold, the sale value/commcrcial valuc may be indicated.
c) Material balancc indicating calculativc ststcment of thc rcquircrncnt of cach of item for manufacturc of each of export
product.

f) Complete calculation for requirement of Ethane for manufacturc of HDPE in a chcmical reaction(s) giving molccular
weight and othcr details in placc of propane (SION 3325) or Monomcr/co-monomer/Ethylene/(SlON H:104), indicating

f q! q qr .Elqcgl 
-rgggtlon 

w_r$_ j 111if,.4ioq,
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Strtur:
Dcfcrrcd

こ A Fllc:03/95/040/00468/AM18/ tic.No/Datc:0310817855
18.12.2017



McetNo/Datc:10187- llSttur:Approvod

1.03.2018

18.12.2017

Thc committce considcred thc casc and dccidcd to rpprovG adhoc-norms as rmdcr:

PVC Compolnd
(POWer cable Crado

2.Dlocっl Phthalate Plasticiar(DOD

RA mry tekc conrcqucnthl ection u pcr Policy / Proccdura.

No/Datc:10/87‐ ALC1/2017

The Committcc considered the casc and dccided to rpprovG adhoc-norms as under:

Scmicooducting Compound-Thcrmoplestic

RA mry trkc conrcquentlrl rction er pcr Pollcy / Procodurcs.

Namc: ACG PHARMAPACf i lUeet NofOate: 10/87-
Lつ            :IALC1/2017

Thc Committee considcred the casc as pct agcnda and dccidcd issuc deficicncy lettcr to thc
for submission of the following information.

) Technical descriptiondspecifications, percentagc composition (by wcight) ofthc products to bc cxportcd.
r) Detailcd manufacturing prcoess along with tcchnicd justification for wastagcs claimcd at each stagc and cach of

rcquircd in thc manufacturing proccss.

Chcmical namg Tcchnical spccifications of itcms proposcd to b€ importcd.
Whethcr thc scrap gcneratcd in the proccss is bcing rpuscd or not. Ifnot thc tcchnical justification for its non-usc
fumished. If the scrap is being sold, the sale valuc/commercial value may bc indicqled.

Flle:01/87′050/00553/AM18ノ

ASHOK

脚 翼:鮒離躙M鵬辮蹟嚇鰈
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Case No.:63710/87‐ ALClr2017

ｍ̈
じ A File:03/94/040/00725/AM18/ Lic.No/Date:0310817909

19。 12.2017



Material balance indicating calsulativc statcmcnt of thc requircmcnt of cach of itcm for manufacturc of cach of oqort

Calculation sheet.

ASHOK Chぶ語署

`ζ

ヨ鷺|`ピ24〈}

Flle:03/94/040/00737ノ AM18/ No/Date:0310817904
19.12.2017

Fllo:01/87ノ050/00554/AM13/

The Commlttec consldered the casc and declded to refer the matter to DIPP.

No.:68710/87‐ ALClノ2017 No/Date:10/87‐

1′2017

Fllc:01/87/050/00558/AM18ノ

19.12.2017

: Thc Committec considered the case as per agcnda and decidcd issuc deficicncy lcttu to thc
for submission of the following information:

Technical descriptionJspecifications, perc€ntage composition (by weight) of the products to bc oeortcd.
) Detailed manufacturing prcc€sn along with technical justification for wastages claimcd at each stagc and each of

required in the manufacturing proccss.

Chemical name, Tcchnical specifications of items proposed to be imported.
Whether the scrap generated in the proccss is being reuscd or not. Ifnot the technicaljustification for its non-usc
furnished. Ifthe scrap is bcing sold, thc salc value/commercial value may bc indic*ed.
Material bdancc indicating calculative statement ofthe requirement ofeach ofitem for manufacm ofeach Ofexp“

Complctc calculation for rcquirc,mcnt of Ethane for manufas'turc of HDPE in a chcmical rcaction(s) giving molccular
t and othcr details in place of propane (SION 3325) or Monomcr/co-monomcr/Ethylene/(SlON H:104), indicating

ICase No.:79ノ 10/87‐ALClノ2017 Party Namc:RELIANCE
INDUSTRIES LTD.

|

IIQ File:01ノ 87′050/00569/AM18ノ RLA File:03/95′ 040/00726/AM13/

階お器
α
"Ю
譴7∞2

Decislon: The Committee considered the casc as pcr agenda and decided issuc deficiency lettcr to the authorizationl

holder for submission of the following information: 
I

I

a) Tcchnical descriptionJspecifications, percentage composition @y wcight) of thc products to bc cxportcd.

b) Detailed manufacturing proc€ss along with technical justification for wastagcs claimcd at esch stegc and each of the

materials requircd in the manufacturing proccss.

c) Chcmical namc, Technical specifications of items proposed to be imported.
d) Whethcr thc scrap generated in the process is being rcused or not. If not ttre rcchnicd justification for its non-usc may

Ui trrnisnea. If the icrap is bcing sold, the salc value/commercial value may be indicated.

e) Material balance indicating calculativc statement of thc requircmcnt of each of item for manufacture of each of cxport
product.
f) Complete calculation for requirernent of Ethanc for manufacturc of HDPE in a chcmical reaction(s) giving molccular

weight and other details in place of propane (SION 3325) or Monomer/co-monomcr/Ethylene/(SlON H:l(X), indicating
yield of chemical reaction with justification.
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38SC No.:64r10/87‐ ALClr2017 Party Name:BALKRISHNA
rNDUSTRIES LIMITED

rect No/Date:10/87‐

LC1/2017
:1.03.2018

Itrtur:
Dcferrcd

ア4

Pa雌y Nanc:RELIANCE
rNDUSTRIES LTD.

Itetus:
Deferred

RLA Flle:03/95ノ 040/00353/AM18′

]tetur:
Dofcrred



RLA Flle
:31/83/040/00113/AM18/

: The Committcc considcrcd thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as udcr:

U.V. Stabilizer Master
Batch(Containing Not
more  than  20%  lIV
Stabilizer)

1.LLDPE 6101XRM120(BAGS)PЮ duCt
code lPE3089

2.StyNOVIN 770DF Productcodc 3AD0863

RA mey trke ection u pcr Pollcy / Proccdurcr.

No/Date:10/87‐

1/2017

Fllc:01/87ノ050/00492/AM18ノ Flle:03/95/040/00647/AM18ノ

Thc Committce considcrcd thc casc as pcr agcnda and decidcd issuc dcficicncy lcttcr to ttrc
for submission of the following information:

Technical dcscriptiondspccifications, perccntage composition (by wcight) ofthe produc8 to bc cxportcd.
Detailed manufacturing prcsesl along with te.hnical justification for wastages claimed at each stagc and each of

required in the manufacturing prooess.

Chemical name, Tcchnical spccifications of ircms proposcd to bc importcd.
I) Whether the scrap generated in the proccss is bcing reused or not. If not Ore tochnical justification for its non-usc

fumishcd. If thc scrap is being sol4 thc salc valuc/commcrcial value may bc indicatcd.

) Matcrial balancc indicating calculative staternent of the requiremc,nt of cach of itcm for manufacture of cach of cxport

Completc calculation for re4uircmcnt of Ethanc for manufaclurc of HDPE in a chcmical reaction(s) giving molecular
and other details in place of propane (SION 3325) or Monomer/co-monomcr/Ethylene/(SlON H:lM), indicating
ofchemical reaction withJustiflcation.

RLA Fllc:02/24/040/00150/AM13/

: The Committee considered thc casc as per agcnda and dccided issuc dcficiency letter to thc
for submission of the following information:

Tcchnical descriptionVspccificationg pcrccntage composition @y weight) of the products to bc orportcd.
Detailed manufacturing prcccsr along with tcchnicd justification for wastages claimed at cach stagc and cach of

required in the manufacturing proccss.

) Chemical name, Tcchnical specifications of items proposed to be imported.
Whaher the scrap generated in thc proccss is being rcuscd or not" If not thc tcchnical justification for its non-usc

thc salc valua/commercial valuc may bc indicated.

M躙辮蹟憾l肥
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C■se No.:2ノ 10/87‐ALC1/2017 Party Name:RELIANCE
MUSTRIES LTD.

Itrtuc:
)eferred

Lic.No/Date:0310817945

20.12.2017

3■se No。 :34r10787‐ ALClr2017 Party Name:TECHNO
rAXCHEM PVr.LTD.,

rect No/Date:10/87‐

也 C1/2017
21.03.2018

Itrtur:
Dcfcrrcd

IQ File:01′ 87/050/00524/AM18ノ Lic.No/Date:0210208066

20.12.2017



MateridbdanccindicatingcalculativestamentOftherequirmentofeachofttmformanufmreofeachOfexpor

No.:77r10r87¨ ALClr2017 y Name:SPECIALTY No/Date:10/87・ Approvcd
YFILMS(INDIA)PVr. 1/2017

,1コD. 1.03.2018

AM18/

ASHOK C:

:T

Filc :01/87/050/00559/AMl8/ ilnre rite :03195104010M3E/AMI8alaic.No/Duc:03l0Et?%4

」I          PO。 12.20"     ‖

NorDate:10/87‐

1/2017

The Committcc considcrcd thc casc as pcr agcnda and dccided issuc dcficiency lcttcr to thc
for submission ofthe fo‖ owlng infomation:

)TCCh面Cal descriptions/sp∝ iHcations,permtage composHon(byWCightD ofthe prOducts to be cxported.

)Dttdled man耐

“

価面g pЮcess along with technicalju轟 誦cation for wanges claimed at cach ngc and each of
rcquired in the manufacturing proccss.

Chemical neme, Technical specifications of items proposed to be importcd.
Whether the scrap generated in thc process is bcing r€uscd or not. If not the technical justification for its non-usc
fumished. If the scrap is being sold, thc sale value/commcrcial valuc may be indicated.
Material balancc indicating calculative statcmcnt of thc requircrnc,nt of each of itcrn for manufacturc of cach of orport

Completc calculation for rcquircmart of Ethanc for manufacture of HDPE in a chcmical rcaction(s) giving molecular
and othcr details in placc of propane (SION 3325) or Monomcr/co-monomcr/Ettrylene/(SlON H:IOC), indicating

of chemical reaction with justification.

12.2017

: Thc Committcc considcred thc casc as pcr agends ud decidcd to approvc Adhoc Norms as undcr:

PE   CLING   ΠLM
PE CLING ΠLM

1.ENIIANCED
POLYETHYLENE
RESIN/LLDPE
GRANULES
2.LDPE GRANULES/
ENHANCED
POLYETHYLENE
RESIN

3.POLⅥSOB¨
/POLYBU電1嘔〕ノPIB

RA mey trkc conrcqucntirl rction rr pcr Policy / Proccdures.
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38Se No.:69/10お 7‐ALC1/2017 1彎 Name:RELIANCE
NDUSTRIES LTD.

Stetur:
Dcfcrrcd



Narrc: SPECLALTY lltrlect NolOuc:lDlE7- lstrtur: Approvod
YFILMS GDI→ PVr. IALC12017
D.       ,1.03.節 18_

: The Committce considcrcd the casc as pcr agcnda and decidcd to approvc Adhoc Norms as rmdcr:

SWTCH CLING ΠLM 1.ENHANCED
POLⅦ¨
RESIN′ LLDPE
GRANULES

3.POLYISOBUTYLENE
/POLYBU卿 /PIB

RA mry trkc conrcqucntirl rction u pcr Policy / Procodurcs.

File:03/95/040/00780/AM18/

: The Committee considcred the casc as pcr agcnda and decided to approve Adhoc Norms as undcr:

BAGS      OF
POLYETHYLENE

REPROCESSED LLDPE
GRANULES

RA mry tekc conrcqucntiel rctlon rr pcr Policy / Proccdurcs.

No.:110r10787中 ALClr201 Name:AMPACET    II]晨離 No/Date:10/87‐
PRODUCrS PvT。 |IALC1/2017

月日D.                         ‖21.03.2018

1/83/040/00115/AM18ノ

: Thc Committce considcred thc casc an pcr agcnda and dccidcd to approvc Adhoc Norms as under:
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itetur: Approvcd

IQ Flle

01/87/050/00600/AM18/

しic.No/Date:3110066943

20.12.2017



ハ

U,V.Stabilizer Master
Batch(Containing Not
more  than  20%  lIV
Stabili‐ o

1.LLDPE6101XRM120 oAGS)Product
oode lPE3089

|
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Casc No.:22′ 10787■ LC1/2017 PartyNamc RELIANCE
INDUSTRIES LTD.

No/Datc:10/87‐

/2017

1.03.2018

Strtur:
Deferrcd

HQ Fllc:01/87ノ050/00512/AM18ノ IRLA Fnc Ю3/95/040/00674/AM18/

階だ器
α
“
Ю田8剛

Dccision: The Committec considered the case as per egenda and decidcd issuc deficicncy lcttcr to the authorizatior
holder for submission of the following information:

r) Technical descriptionVspecifications, percentage composition (by wcight) ofthc products to bc exported.
b) Detailed manufacturing proc€ss along with technical justification for wastages claimed at each stagc and each of the
materials required in thc manufacturing proccss.
r) Chemical name, Technical spccifications of items proposcd to bc imported.
l) Whether the scrap gencrated in the process is being reuscd or not. If not the technical justification for its non-usc may
be fumished. If the scrap is being sold, the sale value/commcrcial valuc may bc indic*ed.
N Matuial balance indicating calculative stat€ment of the requircment of each of itcm for manufacture of cach of cxport
producL

Q Complete calculation for re4uirernent of Ethane for manufacture of HDPE in a chemical reaction(s) giving molecular
wcight and other details in place of propanc (SION 3325) or Monomer/co-monomer/Ethylcne/(SloN H:lM), indicating
yield of chemical reaction with justification.

Fllc:03/95ノ040/00516/AM18ノFile:01/87′050/00513/AM18ノ

Thc Committee considered the casc as per agcnda and dccidcd issuc dcficiency lcttcr to thc
for submission of thc following information:

Tcchnical descriptionVspecifications, perc€ntage composition (by weight) ofthe products to bc cxport€d.
Detailed manufacturing prooe$r along with technical justilication for wastages claimed at each stagc and cach of

rcquircd in thc manufacturing proccss.

Chemical namc, Technical specifications of items proposcd to bc imported.
Whether the scrap generated in the proccss is bcing reuscd or not. Ifnot the technical justification for its non-usc
,furnished. If thc scrap is being sold, the sale value,/commcrcial value may be indicated.
Material balance indicating calculative statement of the requirement of each of item for manufacture of each of export

Completc calculation for requirc,mcnt of Ethane for manufacturc of HDPE in a chc,mical reaction(s) giving molccular
ght and othcr details in placc of propane (SION 3325) or Monomer/co-monomcr/Ethylene/(SlON H:104), indicating

司 に■se No■ 2″10787‐ALC12017 PartyNamα  RELIANCE   IIMcetNo/Datelυ 87‐   ‖Smt昭
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3ase No.:23ノ 10r87‐ALCl′2017 Party Name:RELIANCE
NDUSTRIES LTD.

Иtt No/Date:10/87‐

也 C1/2017
21.03.2018

ltrtuc:
Dcferrcd

しic.No/Date:0310817997

22.12.2017



File:01/87ノ050/00514/AM13/

Thc Commiucc considered thc casc as pcr agcnda and dccidcd issuc dcficicncy lett€r to thc
for submission ofthe following infomation:

Technical desoiptions/specificationg p€rccntage composition (by weight) ofthe products to bc cxportcd.
Detailed manufacturing proccss along with technical justification for wastages claimed at each stagc and each of

requircd in thc manufacturing proccss.
Chemical namc, Technical specifications of items proposed to be imported.
Whether the scrap generatcd in the process is bcing rcuscd or not. If not thc tcchnical justification for its non-usc
furnished. If thc scrap is bcing sold, thc sale value/commercial valuc may be indicated.
Matcrial balance indicating calculative statcment of the rcquiremcnt of cach of itcm for manufacture of cach of cxport

Complete calculation for rcquiremcnt of Ethanc for manufacturc of HDPE in a chcmical rcaction(s) giving molccular
and othcr details in placc of propanc (SION 3325) or Monomer/co-monomcr/Ethylcne/(SlON H:104), indicating

of chemical rcaction with justification.

No.:25/10r87‐ ALC1/2017

File:03/95ノ040/00696/AM18/Fllo:01ノ 87ノ050/00515/AM18/

The Committec considercd the casc as pcr agcnda and dccided issuc deficiency letter to the
for submission of the following information:

Technical descriptiondspecificationq pcrccntagc composition Oy weighQ of the products to bc oportcd.
Detailcd manufacnring prccess along with technical justification for wastages claimed at each stagc and each of

rcquired in the manufacturing process.

) Chemical namg Tcchnical spccifications of items proposed to bc importcd.
Whethcr the scrap gencratcd in the proccss is being rpuscd or not. If not thc technical justification for its non-usc
furnished. If the scrap is being sold, the sale value/commercial valuc may bc indicatcd.

) Material balance indic*ing calculative statcmcnt of thc requirrmcnt of cach of itcur for manufactue of each of cxport

Complcrc calculation for re{uircmcnt of Ethanc for manufacturc of HDPE in a chcrnical rcaction(s) giving molccular
ight and othcr details in placc of propanc (SION 3325) or Monomcr/co-monomcr/Ethylend(SlON H:104), indicating

1.03.2018               1

: The Committee considered the casc as pcr agcnda and decidcd to approvc Adhoc Norms as tmder:

Polycthylenc bags made out of950 M「 HDPE
卿 ules and 3∞ M「 LDPE gnnules

ASHOK C

M:珈 鵬
Mhidり oFCornmerce&industry
udyOg Bhawan,Nelw Del卜 i
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mUSntIES LTD. tC1/2017
21.03.2018

DeFerred

File Lic.No/Date:0310817999

22.12.2017

Party Name:RELIANCE
NDUSTRIES LTD.

Mcet No/Date:10/87‐

飢 C1/2017
21.03.2018

Itetur:
Dcferrcd

LicoNo/Datc:0310818000

22.12.2017

oduct.

cld of chemical reaction with iustification.

Case No.:33/10787‐ ALCl′2017 Pa耐y Namc:PODDAR
I颯ERCANHLE PVT.LTD.,

Itrtur: Approvod

HQ Flle

01/87ノ050/00523/AM18/
巴 A Flle

102/24/040/00149/AM18/

じic.No/Date:0210208080

22.12.2017

EXPORT r口EM IDIPORT ITEM

Shirt bags/garbage bags)

1250M 「

| 置



ハ

RA mey tekc conrcqucnflrl ection u pcr Policy / Proccdurcr.
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Case No.:65710/87‐ ALClr2017 Ptt Name:ARKEMA
CHEMICALSINDIA PVroLD。 ,

Mecc No/Date:10/87‐

札 C1/2017
21.03.2018

Stetur:
thfcrrod

HQ Fib Ю1/87/050/00555/AM18ノ

障
AⅢ∝
"″
4/04∽07m/AMlν

1芳冊
Ю310817"8

Decision: The Committee considered thc case as pcr agenda and dccided issuc dcficiency letter to the authorization
holdcr for submission of the following information.

r) Technical descriptionVspecifications, percentsge composition (by weight) ofthc products to be cxportcd.
b) Dctailcd manufacturing proccss along with technical justification for wastages claimed at each stage and each of thc
matcrials rcquired in the manufacturing process.

c) Chemical name, Technical spccifications of items proposcd to bc imported.
d) Whether thc scrap gcnerat€d in thc process is bcing reuscd or not. If not ttre technical justification for its non-usc ma1

be fumishcd. If the scrap is bcing sold, thc salc value/commercial valuc may bc indicated.
e) Material balancc indicating calculative statement of the requirement of each of item for manufacturc of each of export
product.

)0

Case No。 :118r10787‐ALClr2017
1鱚 妥 轟 語 LIMTED 鱚 翌:_JI馳

HQ File:01ノ 87ノ050/00608/AM18ノ RLA Fllo:52/24/040/00055/AM18/ Lic.No/Datc:52100424`2
22.12.2017

Decision : The Committee considered the casc as per agcn& and decided to rcject the case as party claimed alt€rnative
itcms, which arc not allowed.

File:01/87/050/005H/AM13/ File:03/95/040/00715/AM13/

Thc Commiucc considcrcd thc casc as pcr agcoda and dccidcd issuc dcficic,ncy lettcr to thc
for submission of the following information:

Technical descriptionVspecificationq pcrccntagc composition (by wcight) ofthe products !o bc otportcd.

) Dctailed manufacturing pmce$ along with tcchnical justificstion for wastages claimed at csch stagc and cach of
requircd in thc manufasturing prcccss.

Chemical name, Technical specifications of itcms proposed to be importcd.
Whether the scrap generated in the process is being rcused or not. If not th€ technical justification for its non-usc
fumished. If the scrap is being sold, the sale value/commercial value may bc indicated.
Material balance indicating calculative statement of thc requirement of each of itern for manufacture of each of export

Complctc calculation for rcquircmcnt of Ethanc for manufacture of HDPE in a chcmical reaction(s) giving molecular

and othcr details in placc of propane (SION 3325) or Monomcr/co-monomcr/Ethylcnc/(SlON H:104), indicating
of chemical reaction with

ASHOKCttb[ス _・ “ヽ「「 Page37 of46

3■ se No.:21′ 10787‐ALClノ2017 Party Name:RELIANCE
NDUSTRIES LTD.

Mcet No/Date:10/87‐

軋 Clノ2017

21.03.2018

Itetus:
Defcrrcd

íc.No/Date:0310818024

26.12.2017



1.03.2018

i The Committcc considcrcd the casc alr pcr agcnda and decidcd to approvc Adhoc Norms as under:

PLASiHC      POWDER
(CONTAINING
LDPE677884.7KG,IITANM
DIOXIDE
56791.8KG,LEVELING 2.Titanium Dioxide

File:03/95/040/00642/AM18/

3 Decirion: Thc Committec considcrcd the casc as pcr agcnda and dccidcd issuc dcficiency lcttcr to
ion holder for zubmission of the following information:

Technical descriptionVspocificationg perccntagc composition @y wcight) of thc products to bc o(portcd.
Detailed manufacturing pmoess along with tcchnical justification for wastag€s claimcd at cach stage and cach of

required in the manufacturing proccss.

Chemical name, Technical specifications of items proposcd to bc importcd.
Whcther the scrap generatsd in the process is bcing reuscd or not. If not the technical justification for its non-usc
fumished. If the scrap is being sold, the sale valudcommercial valuc may bc indicatcd.
Matcrial balancc indicating calculative statemcnt of thc rcquiremcnt of cach of itcm for manufacture of each of cxport

Complerc calculation for requirement of Ethane for manufacture of HDPE in a chemical reaction(s) giving molecular
ight and other dctails in placc of propane (SION 3325) or Monomcr/co-monoma/Ethylcnd(SlON H:104), indicating

Name:ESSEL PROPACK

Lic,No/Date:0310818070

: Thc Committcc considcrcd the car as pcr agarda and dccidcd to rcject thc casc as cxport item is in numbcr

import itcm is in K.G. Hcncc norms cannot bc fixed.

ICnseNo.:97′

10787‐ LヽClr2017 Party Namc:OCEAN
rHERMOPLASHC
ELASTOMERS PRIVATE

M∝t No/Date:10/87・
ALC1/2017
21.03.2018

Strtur:
Dcfcrrcd

ASHOKCHANDξ

`身

`:≧

二_422を燿ケ
Foreign Trade Deve:opment Ofrc,「

Dね山扁19 Cenera:d Forelgn Tr「
MinistryofcommerCe&indur,
Udyo9 8hawan,New Oう ●|
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3■sc No.:20710r87‐ ALClノ2017 Darty Name:RELIANCE

NDUSTRIES LD.
Mcet No/Date:10/87‐

札 C1/2017
21.03.2018

itrtur:
Defcrrcd

HQ Fllc Lic.No/Date:0310818026

27.12.2017

oduct.

eld ofchemical reaction withi慶饉flcation.

38Se No。 :43′10/87‐ALClノ2017 M∝t No/Date:10/87‐
位 C1/2017
21.03.2018

$trtur:
Rcjcctcd

IQ Fllc:01ノ 87ノ050/00533/AM18/ RLA Fllc



|卜
IMITED

HQ File:01/87/050/CЮ 587/AM18/ RLA Filc:05r24/040/00476/AM13/ Liclヽo/Date:0510405146
28.12.2017

Decision : The Committec considcrcd the casc as pct agenda and decidcd issuc deficiency letter to the arthorization
holder for submission of the following information:
r) Technical descriptions/specificationg perccntage composition @y wcight) of the products to bc exported.
b) Dctailcd manufacturing prccess along with tcchnical justification for wastages claimed at each stagc and each of the
materials requircd in the manufacturing process.
c) Chcmical name, Technical spccifications of itcms proposcd to bc importcd.
d) Whcthcr the scrap generated in thc proccss is being r€uscd or not. Ifnot the technicaljustification for its non-usc ma1
bc furnished. Ifthe scrap is bcing sold, the sale value,/commercial valuc may be indicated.
N Matcrial balancp indicating calculative statcmcnt of the requircmcnt of cach of ircm for manufacturc of each of cxport
Droduct.

No.:31′10/87‐ALClr2017 Name:πGAINDUS■uES No/Date:10/87‐

1/2017

3 Thc Committec considered the casc and dccided to refer thc maficr to DIPP.

yName: KLJ FOLYMERS,IMeet No/Date:10/87-
CHEMICALS LTD    IIALC1/2017

1/87/050/00581/AM18/
10405151

: Thc Committcc considcrcd thc casc as pcr agcnda and decided to approvc Adhoc Norms as undcr:

3.DIBIIInTIN DELAURATE

4.DICUMYL PEROXIDE oCPl

No.:109/10r87‐ALClr2017

: The committcc considered the case as p€r agenda and decided to defer thc mattcr.

Name:EASTMAN
TIONS

File:01/87/050/00599/AM18ノ Flle:30/24/040/00025/AM18ノ

" 
―

No/Date:10/87‐

1ノ2017
1.03.2018

3010104199
。12.2017

ill:
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Status:

DeFerred

IQ File:01ノ 87ノ050/00521ノAM18/ Fllc しic.No/Date:0210208093

29.12.2017

ｍ̈



1/87/050/00557/AM18ノ
.No/Date:0310818138

: Thc Committcc considcred thc casc as pcr agcnda and bascd on tcchnical comments of D/o C&PC
OM No‐ 46011ノ84/2012‐ PC‐II dated 21.07.2014 the following Adh∝ NoFInS are approved:

3. Caustic Soda Flakes/Prills

Fllo:01ノ 87/050/00573/AM18ノ ,No/Date:0310818147

Thc Commitec considcred the casc as pcr agcnda and dccidcd issuc deficiency lctrcr to thc
for submision of thc following inforrration:

Technical descriptionVspccifications, pcrccntagc composition @y weight) ofthe products to bc cxported.
Detailcd manufacturing process along with technical justification for wastages claimed at each st4ge and each of

required in the manufacturing proccss.

Chemical name, Technical specifications of items proposcd to be importcd.
Whcther the scrap gcneratcd in the process is being reuscd or not. If not the technicat justification for its non-usc
furnishcd. If the scrap is being sol4 the sale valuc/commcrcial valuc may be indicated.
Matcrial balancc indicating calculativc statcment of thc rcquircmcnt of each of itcm for manufactue of each of orport

Complerc calculation for rcquircmcnt of Ethanc for manufacturc of HDPE in a chcmical reaction(s) giving molecular
and othcr details in placc of propanc (SION 3325) or Monomcr/co-monomcr/Ethylend(SlON H:lM), indicating

Fllc:01/87/050/00546/AMl

: : The Committcc considcrcd thc casc and decidcd to rpprovc adhoc-norms as undcr:

)(LPE Sioplas Compound
2.Tri Mcthoxy Vinyi Silanc
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Case No.:83′ 10/87‐ALClノ2017 Party Name:RELIANCE
NDUSTRIES LTD.

颯cet No/Date:10/87‐

吐 C1/2017
21.03.2018

ltrtus:
Defcrrcd

じA File:03/95/040/00774/AM18/

lUL

3. Di{umylpcroxide @CP)



S.Guwted Bag 40000 Number

RA nry trkc conrcquontiel ection er pcr Pollcy / Procodurcr.

Fib:01′87/050/00609/AM18ノ IRLA Fnc ,No/Date:0510405199

No.:119r10187‐ALC1/2017 Name:P10NEER PET

: The Committee considered the case as per agenda and dccided to spprove Adhoc Norms as under:

POLYETHYLENE TEREPIrrmATE
POLYSTER CHIPS‐ HIGH PRESSURE
MOULDING

RA mey trkc conroqucntiel rctlon er pcr Policy / Proccdura.

No.:42l10/t7-AlCll20l7 llPartyNamc: ESSELPROPACK llUectNorOuc:t}t}7-

.01.2018

: The Committee considered th€ case as per agenda and decided to rcject the case as party claimed
itcms, which are not allowed.

21.03.2018

File:01ノ 87′050/∞ 534/AM18ノ |IRLAFile Ю3/94/040/00550/AM18r

: The Commitee considcred thc casc as pcr agenda and dccided to reject the casc as pafiy claimed
tcrnative items, which are not allowed.

: The Committec considered thc casc and dccided to rpprovG adhoc-norms as under:

ASHOK CHAN

識 黒:肥:朧躙
Ministry Of Commerce&:ndustry

Udyo9 Bhawan,New Delhi

Page 4l of{5

l υz

И

“

No/Date:10/87‐

咄 C1/2017
21.03.2018

Jtetus: Approvod

DecLS10コ

PET PREFORM
200ヽrr

200 MT

Stetur:
Rejcctcd

Casc No.:4″ 10787‐ALCl′2017 Party Name:ESSEL PROPACK
LIMIπD

‥

“

軸

呻

)3.01.2018

Case No.:66/10J87‐ ALClr2017 Party Name:KKALPANA
NDUSTRIES(INDIノ リ
しIMI‐D_

reet No/Date:10/87・

性 C1/2017
21.03.2018

Strtus: Approvcd

IQ File:01/87ノ 050/CX1556/AM18` tLA FHc
03r94/040/00776/AM18/

Lic.No/Date:0310818207

)3.01.2018



(containing 25+l-l%
Polyprcpylene &
75+l-l%Talc)

RA mey trkc conroquonthl ectlon u pcr Pollcy / Proccdura.

File:01ノ 87/050/00597/AM18ノ

File:01/87ノ050/00491/AM18ノ

File:13/24/040/0∞44/AM18/

lThc Committcc considered the case as per agcnda and decided to call from the firm bifurcation of import

No.:1′ 10r87‐ALC172017

File:03/95/040/00837/AM18/11Lic.No/Date:0310818310

: Thc Committcc considercd the casc as per agenda and dccidcd to approve Adhoc Norms as under:

RA mey trkc conrcquontirl ection rr pcr Policy / Proccdura.

No/Date:10/87‐

1/2017

1.03.2018

No/Date:10/87・

1/2017

1.03.2018

ApprovodNo.:92′ 10787‐ALClノ 2017

: The Committee considered thc casc as pcr agcnda and decided to approvc Adhoc Norms as under:

TH団劇MOPLASTIC
RUBBER ⑪
COMPOIIND

RA mry trkc conrcqucntlel rction es pcr Pollcy / Proccduru.
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Talc 369ヽfr

P¨′Nmα KLJPOLYMERS
だND CHEMICALS LTD

「IQ File
101/87ノ050/00582/AM18/

RLA Fllc

105ノ23ノ040/00384/AM18/
Lic.No/Date:0510405260

)8.01.2018

DecisL

lUζ

5CXl∞OKG
:蒋過 習
EBWADIENE  1407勉

1.ω 蛇

2.SYNTHETIC RUBBER
cGRADE:RB 84o
cGRADE:R3840b

40792.20k8

Cnse No.:98110/87‐ALClr2017 Party Name:VIKAS ECOπ CH
しIM11lBD 精lw,日

α8■  騰盟L



Flle:01ノ 87/050/00588/AM18/ A File:05/24/040/00496/AM13/

: The Commi$cc considcrcd thc casc as pcr agcnda and decidcd to rejcct the case as party claimed
ve itemg which are not allowed.

The Committee considercd thc casc as pcr agenda and dccidcd issuc dcficiency lettcr to the
for submission of the following information:

) Tcchnical dcscriptiondspocifications, pcrccntagc composition (by wcight) ofthc products to bc exported.
1lo卜 )Detdied manufacming prO― 」ong with technicalⅢ画面 On fOr wastages ddmed tt cach stte and cach of

required in the manufacturing proccss.

) Chcmical namc, Technical spccifications of itcrns proposcd to be importcd.
Whether the scrap gcnerated in the proccss is being rcuscd or not. Ifnot the tcchnicaljustification for its non-usc
furnished. If the scrap is bcing sold, thc salc value/commercial valuc may bc indicated.

) Matcrid balancc indicating calculativc statcmcnt of thc rcquirc,mcnt of cach of itcm for manufacturc of each of arport

Complete calculation for rcquirement of Ethanc for manufacturc of HDPE in a chcmical reaction(s) giving molccular
and othcr details in place of propanc (SION 3325) or Monomer/co-monomer/Ethylend(SlON H:104), indicating

of chemical reaction with justification.

No。 :88710/87‐ ALClr2017 Name:JK TYRE& No/Date:10/87‐

LD. 1/2017

121.03.2018

The Committce considered the casc and decidcd to refer the mafrcr to DIPP.

INo/Date:10/87‐

1/2017

No/Date:0310818485
15.01.2018

File:03/95/040/00794/AM18/File:01/87/050/00576/AM18/

The Committce considercd the casc as per agenda and decided issuc deficiency letter to the

for submission of the following information:
Tcch面cal descriptioWspeciicatio、 p―ntage∞mposnon oy weight3 0fthe productsto be cXpo嗣 .

Detdied manufact面咤 proceSS dOng with tthnicalju"incatiOn for wastages cldmed at each stage and cach of
required in the manufacturing proccss.

) Chcmical namc, Tcchnical spccifications of itc'ms proposcd to bc inportcd.
Whether the scrap generated in the process is being reuscd or not. Ifnot thc tcchnical justification for its non'usc

fumished. Ifthe scrap is being sold, the salc value,/commcrcial value may bc indicated'
Material balancc indicating calculativc statcmmt of thc rcquircmcnt of cach of item for manufacture of each of otport

Complete calculation for requirement of Ethanc for manufacture of HDPE in a chemical reaction/(s) giving molecular

:ight and other details in place of propanc (SION 3325) or Monomer/co-monomer/Ethylgqe/(SlON H:104), indjg*q

ASHOK CHAND欧

棚扮 聯
Udyo9 Bhawan,New Delhi

Page 43 of{5

21.03.2018

ticoNo/Date:0510405257

)8.01.2018

Case No.:85r1087‐ ALClr2017 Party Name:RELIANCE
NDUSTRIES LTD.

Mcet No/Date:10/87‐

位 C1/2017
21.03.2018

Itrtur:
)eferrcd

IIQ Filc :01/87/050/00 57 5 I ANllSl RLA File:03/95/040/00784/AM18/ LicoNo/Date:0310818340
39.01.2018

Jtetur:
Dcfcrrcd

IQ Fllc:01/87/050/00578/AM13/ tLA File:05/23/040/00122/AM18ノ じic.No/Date:0510405272

)9,01.2018

3■se No.:86r10r87‐ ALClノ 2017 Party Name:RELIANCE
MUSTRIES LTD.

Strtur:
Defcrrcd



of chcmical reaction with

File:01/87ノ050/00577/AM18ノ Flle:03/95/040/00805/AM18/

5.01.2018

Thc Commitcc considcrcd thc casc as pcr agcoda and dccidcd issuc dcficicncy lettcr to thc
for submisslom ofthe following infomatio■ :

Technical dcscriptionVspocifications, p€rccntagc composition (by weight) ofthc products to be exported.

) Detailed manufacnring proscsri along with technical justification for wastagcs claimed at each stage and each of
ials required in the manufacturing process.

Chemical name, Technical spocifications of items proposcd to be importcd.
Whether the scrap generatcd in thc prcccss is being rcuscd or not. If not thc technical justification for its non-usc
rfumishcd. If thc scrap is being sold, the salc valuc/commcrcial value may bc indicated.
Matcrial balance indicating calorlativc statcmc,nt of thc rcquircmcnt of cach of irm for manufacture of each of cxport

Complete calculation for requi― ent ofEthane for manufmure OfHDPE in a chenlicd reactton/c9giving mOl∝ ular

and othcr dctails in placc of propanc (SION 3325) or Monomcr/co-monomcr/Ethylcne/(SlON H:lM), indicating

File:05/24/040/∞510/AM18′

Thc Committce considercd thc casc as pcr agcnda and decided issuc deficicncy lettcr to the authorizati
for zubmission of the following information.

Technical descriptiondspecificationq perc€ntagc composition (by wcight) of thc products to bc oeorted.
Detailed manufacturing prmcss along with tcchnical justification for wastagcs claimed at each stage and each of

rcquircd in the manufacturing proocss.

Chemical name, Technical specifications of itcms proposcd to be importcd.
Whcthcr the scrap generatcd in the proccss is bcing reuscd or not. If not the technicd justification for its non-usc
fumished. If thc scrap is being sold, thc sale value,/commcrcial valuc may bc indicated.
Material balancc indicating calculativc statcmcnt of thc rcquircmcnt of cach of itcrn for manufacture of each of ogort

Fllc:01/87/050/00592/AM18/

: Thc Committec considercd thc casc as pcr agenda and dccided issue dcficiency letter to the
for submission ofthe fonowing infonnation.

Tcchnical dcscriptionJspccifications, pcrc€ntage composition (by wcigbt) ofthc products to bc exportcd.
Detailcd manufacnring proccss along with t€chnical justification for wastages claimed at each stage and each of

required in thc manufacturing proccss.
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3ase No.:87r10/87‐ ALCir2017 Darty Name:RELIANCE

NDUSTRIES LTD.
Иは No/Date:10/87¨

帆 C1/2017
21.03.2018

itetur:
Defcrrcd

RLA

Cnse No.:99710r87‐ALClr2017 Party Name:SWASTIK
10LYMERS

Иcet No/Date:10/87‐

吐 C1/2017
21.03.2018

Itetur:
Defcrrcd

HQ Fllo:01ノ 87/050/00589/AM18′ Lic.No/Date:0510405345

15.01.2018

Case No.:102110r87‐ALC1/2017 )arty Name:KARTI

IOMEPRODUCTS PRIVATE
ンIM1lED

Иctt No/Date:10/87‐

LC1/2017
21.03.2018

Status:

DeFerred

こ A File:10/24/040/00053/AM13/ tic.No/Date:1010059871
15.01.2018



Whcthcr thc scrap gcncratcd in thc proccss is bcing rcuscd or not If not thc tcchnical justification for its non-usc
fumishcd. If thc scrap is bcing sol4 thc salc value./commcrcial valuc may bc indicatcd.
Mat€rial balancc indicating calculativc statctncnt of thc rcquircmcnt of cach of itcm for manufacturc of each of cxport

4
o"^o*"^uffi

Foreign Trade Derrelopment Ofiicer
Diredorate General of Foreign Trade
Ministry of Commerce & lndustry

Udyog Bhawan, New Delhi

1.03.2018

: ! The Committcc considcrcd thc casc as pcr 8gcnd8 and dccidcd to approvc Adhoc Norms as under:

Melamine Foニ ュ..aldehyde
Resh(SBBR‐ 201G)

Melamine Fomlaldehyde
Resin(CH112聡

Melamine Formaldehyde
Resin ( SBMF-101M)

RA nry tekc conroquontlel rctlol er por Pollcy / Procodurcr.

No/Date:10/87‐

1/2017

Nttne:ARCL ORCANICS

Fllo:01ノ 87′050/00526/AM18ノ

The Committee considered the case as per agcnda and decided issuc dcficicncy letter to the
for submission of the following information.

Tcchnical descriptionVspecifications, pcrccntagc composition (by weight) ofthe products to bc exported.
) Dctail€d manufacuring proccsn along with technical justification for wsstagcs claimcd at each stage and cach of

rcquircd in the manufacturing proccss.

Chcmical namc, Technical spccifications of items proposcd to be imported.
Whethcr thc scrap generated in thc proccss is being reuscd or not. If not the technical justification for its non-usc
fumished. If the scrap is being sold, the sale value/commcrcial valuc may bc indicarcd.
Material balancc indicating calculativc statcmcnt of thc rcquirrmcnt of cach of itcm for manufacture of each of cxport

No.:113/10/87‐ALCir2017 Name:NC宙こO VALVES,
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3■ se No.:36r10/87‐ kLCl′ 2017

軸̈
硼LA File:02/24/040/00167/AM18/ じic.No/Date:0210208165

24.01.2018

陶 No/Date:10/87‐

位 C1/2017
21.03.2018

Stetus: Approvcd

IQ File

01/87/050/00603/AM18/
こ A Flle

32/24/040/00047/AM18/
しic.No/Date:3210078384

,0.01.2018



i Thc Committcc considcrcd thc casc as pcr agenda and dccidcd to spprove Adhoc Norms as undcr:

ROUND CONTttER
WrH LID MADE OF
POLYPROPYLENE POLYPROPYLENE23512.500 Kg

RA mry trkc conroquontirl rction er pcr Policy / Proccdurcc.

No。 :100710r87‐ALClr2017
SERS&RESINS(I)

No/Date:10/87‐

1/2017

Flle:01/87ノ050/00590/AM18/

Thc Committcc considcrcd thc casc as pcr agcnda and decidcd issuc deficiency lettcr to the
for submission of thc following information.

Technical descriptionVspecificationg percentage composition (by wcight) ofthe products to be exported.
) Detailed manufacturing proccss along with technical justification for wastagcs claimed at each stage and each of

ials required in the manufacturing process.
Chemical name, Technical specifications of items proposcd to be imported.
Whether thc scrap generated in the proccss is being reuscd or not If not the technicd justification for its non-usc
rfurnished. If the scrap is bcing sol4 thc salc value/commcrcial valuc may be indicated.
Materid balancc indicating calculativc sialemcnt of thc requiremcnt of cach of item for manufacture of each of craort

HQ Fllc:01/87/050/00552/AM18/ Fllc:03/94/040/00714/AM18/

: The Committec considered thc case as per agenda and decided issue deficiency letter to the
for submission ofthe fbHowing infonnation.

Tcchnical descriptiondspocifications, pcrccntagc composition (by wcight) ofthc products to be exported.
) Detailed manufacturing pr@css along with technical justification for wastages claimed at eoch stqge and each of

requircd in thc manufacturing process.

) Chemical namg Tcchnical spccifications of itcms proposcd to be imported.
Wh山er働にscmp generated in the pro∝ ss is bchg reused ormt lfnotthe technicaljustiication for i、 notl・usc
仙面shedo rthe scrap is being solt the Sale valuc/commercid valuc may be indicated.
Material balancc indicating calculative ststem€nt of thc requircment of cach of item for manufacture of each of oport

Meeting ended with a vote of thanks to the Chair.

***ttitrlrl*i

*ro*"fu
Foreign Trade Development Ofiicer
Diredorale General of Foreign Trade
Ministry of Comnerce & lndustry

Udyog Bhawan, New Delhi
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Status:

Deferred

File しic.No/Date:0510405488

)2.02.2018

0■se No.:62710r87‐ ALClノ 2017 Party Name:EXPANDED
POLYMER SYSTEMS PVr.LTD

陶 No/Date:10/87‐

LC1/2017
21.03.2018 軸̈
しic.No/Date:0310819095

:2.02.2018


